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THE DEPUTY CHAIRMAN: It is a good 
suggestion. We all support you. If you have 
any difficulty, write to me and I will pursue it 
because I also read books. Mr. Joyanta Roy. 
Will you be brief? 

SHRI JOYANTA ROY (West Bengal): I 

will have to elaborate on several issues. 

THE DEPUTY CHAIRMAN: Then you 

may speak tomorrow. I see that it is a very 

good subject. It will be better if you speak 

tomorrow. Otherwise, I will keep ringing the 

bell and I don't want to disturb your 

deliberations. 
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THE DEPUTY CHAIRMAN: If the 

House agrees, the Minister can reply 

tomorrow. Otherwise, at 8 o'clock, if the 

Minister replies, I doubt if there will be many 

people in the House to hear his reply. 

SHRI VAYALAR RAVI (Kerala): Since 

the Minister himse'f is yielding, we have no 

objection to it. But it should not take the time 

of the other subjects. 

THE DEPUTY CHAIRMAN: Actually the 

-lunch hour is encroached upon by many 

other unexpected items of business. That is 

why every day we are starting late. 

Otherwise, we could have continued with the 

discussion yesterday itself. No Shri Rajagopal 

to continue his speech. Your party has 51 

minutes and there are five names. Everybody 

has to get equal time. 

DISCUSSION ON THE WORKING OF 

THE       MINISTRY       OF       HUMAN 

RESOURCE DEVELOPMENT—contd. 

SHRI O. RAJAGOPAL (Madhya Pradesh): 

Madam, I am aware of my limitations 

regarding time. I will try to confine myself to 

certain salient features and I leave it to my 

colleagues to deal with the rest of the issues. 

One salient feature on which I would like to 

compliment the Government is the way in 

which they have hiked the amount allotted for 

education. This time there is an increase of 

nearly 50 per cent as compared to last year. In 

the Revised Estimates of 1997-98, the 

allocation was Rs. 4,716 crores. But this year 

the Budget has provided for education Rs. 

7,047 crores. This is nearly 50 per cent 

increase as compared to last year. When we 

look back, even in the Eighth Five Year Plan, 

we find that the Central allocation had been 

only to the extent of Rs. 7,443 crores. So, this 

time we have allotted more or less the same 

amount that was spent in the previous Plan 

period altogether. This is necessary because 

we find that the type of progress which we 

had wanted in the educational field has not 

been achieved. In the year 1950-51, the 

literacy rate was 18 per cent and the female, 

literacy rate was around 9 per cent. Now as 

per the latest Census figure available, namely 

1991, it has gone up to only 51 per cent and 

the female literacy has gone up to only 39 per 

cent. In the new Education Policy, they had 

visualised that by the turn of the century, 

there would be total literacy. But now we 

have reached only 51 per cent. Therefore, the 

hike is justified and it is a welcome 

phenomenon. It is also important to note that 

out of the total amount set apart for education, 

65.45 per cent is allotted for primary 

education. It is a welcome phenomenon. Now, 

a lot of money has been spent. I find that in 

the course of the last eight Plans, the number 

of schools actually had gone up from 2.23 

lakhs to 7.61 lakhs, which is about three 

times. The number of teachers also had gone 

up from 5.74 lakhs to 29.05 lakhs, 
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which is about five times. The gross 

enrolment also had gone up from three million 

to 41 million, which is about 12 times. My 

point is that even though this much amount 

has been spent, so much effort has been there, 

still we have not reached anywhere near the 

objective that is set out. In the Constitution, 

Article 45 says, the Government is compelled 

to see to it that free and compulsory education 

is given to children up to the age of 14. Now, 

that has not been done. It has now been 

visualised that in the coming few years, all 

children will be given free and compulsory 

education up to the 5 th standard. This is the 

minimum that has been aimed. I hope that 

with the enhanced allotment, it will be 

possible for the Government to fulfil this 

commitment. This is regarding the quantum 

Regarding the content of education, I have to 

say a few words. I mentioned yesterday how 

the objective of the educational policy, as set 

out by Macauiay in the year 1835, was for the 

purpose of creating clerks. He had visualised 

that after the completion of education, stu-

dents will be Indians only in the colour of 

their skins, but otherwise in their thinking, in 

their outlock, etc. they will be Miens, they 

will be Westerners, they will be Britishers. 

This was the objective and it has been more or 

less fulfilled. But even after fifty years of 

independence, there hasn't been any radical or 

basic change in the content of our education. 

Unfortunately, there was some tampering of it 

by some persons. There was some, I should 

say, wrong understanding of the word 

'secularism', with the result that they have 

wanted to tampered with the educational set-

up. The result is that we are seeing very 

strange developments. Now, the slogan of 

Vande Mataram was something which 

inspired young people to sacrifice for their 

country and even to lay down their lives. 

Unfortunately, after these 50 years a situation 

has come where the slogan of Vande Mataram 

is being looked down upon as a communal 

thing. You will be surprised to know that in a 

State   like   Kerala,   singjng   of   Vande 
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Mataram is almost banned. Even if two 

students in a school of a thousand students 

object, you cannot sing Vande Mataram. This 

is the situation. And this is not an isolated 

incident. There have been many such 

incidents. There is another interesting 

incident. Certain distortions have been made 

because of wrong notion about secularism. So 

far as the various courses of education are 

concerned, our attempt should be to see to it 

that children learn to love their country, there 

people, their culture, their heroes and their 

traditions. This is what is necessary to be 

inculcated. But unfortunately because of the 

perversion that has come in, there is 

distortion. I will cite one instance. In the text-

books for teaching alphabets to children 

certain pictures are shown. For teaching "T" 

the picutre shown was that of 'Ganapati'. 

Some people objected.. "How can you show 

Ganapati"? Therefore, it has been changed 

and in the place of Ganapati, they ha.e 

brought in "III'I So, i«n* is secular and 

Ganapati is communal This sort of 

perversion has taken place .. 

SHRI VAYALAR RAY (Kerala) 'TO' is 

associated with Bhima. 

SHRI O. RAJAGOPAL: That is IRJ' I W is 

donkey. Donkey is secular and Ganapati is 

communal. This sort of perversion has to be 

corrected. What I am suggesting is..   

{Interruptions)... 

THE DEPUTY CHAIRMAN: Is it 

recently? I thiiik, it was a long ago. 

SHRI O. RAJAGOPAL: Yes. In Kerala 

also, in schools, in the textbooks, in the name 

of changes brought about all those songs, all 

those lessons which had inspired people, 

which had brought them knowledge of their 

tradition like Ramaya-na, Mahabharata or 

their heroes have been removed because they 

are communal! This is a wrong notion. This 

should be corrected. After all, with the help of 

education, as I submitted early, one should be 

able to teach students how to love the 

country, how to love the tradition, love their 

forefathers, respect their 
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Instead of that, some wrong notions have 

been nurtured, mostly in the name of 

secularism. This has to be corrected now. 

This Government has been making some 

efforts in the right direction and much more 

needs to be done. 

I find that there has been a change so far as 

Indian Council of Historical Research is 

concerned. This body has been constituted in 

the year 1973. In the course of last so many 

years, instead of really contriouting 

something, they have gone astray. In Kerala, 

the head of the History Department of 

Calicult University Shri M.G.S, Narayanan, 

who was Member-Secretary of the Indian 

Council of Historical Research, who was a 

known Leftist for so many years. He has 

written articles in Malayalam weeklies and 

newspapers on how he got disillusioned there. 

He found the Indian Council of Historical 

Research being misused as a functioning 

office of the Babri Masjid Action Committee. 

He was so disillusioned that heresigned and 

came out. 

SHRI VAYALAR RAVI: Madam, I also 

read Malayalam weeklies. I have never seen 

any such article. (Interruption) if he can 

quote ....(Interruption).... 

SHRI O. RAJAGOPAL: Probably you are 
reading ....(Interruption).... 

SHRI VAYALAR RAVI: Why can you not 

quote when you are attributing an article to a 

person who is not a member here? I wish the 

Member quoted it. How can you say 

otherwise? You should quote it. 

SHRI O. RAJAGOPAL: I stand by my 

statement. I am not making any accusation. I 

am only mentioning a fact. ....(Interruption) It 

is M.G.S. Narayanan; he is retired now. 

THE DEPUTY CHAIRMAN: Those who 

are not Members here. (Interruption) 

SHRI O. RAJAGOPAL: I am not accusing. 

I am defending him. (Interruption) 
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SHRI VAYALAR RAVI: I also read 
Malayalam articles. I have never read 
this. He never writes like that. He is my 
personal friend. He is a friend of mine. 
He might have resigned. I know the 
matter and everything. But, he might not 
have written on such a thing. He never 
mentioned Babri Masjid. 

.... (Interruption).... 

SHRI O. RAJAGOPAL: I will show you. 

(Interruption) I can provide it. (Interruption) 

THE DEPUTY CHAIRMAN: There is a 
reason in not allowing those names who are 
not Members here. The name should not be 
mentioned. That person cannot say 'yes' or 
'no". You are helping him. You are saying 
good things about him but he, Shri Vayaiar 
Ravi, is denying it. It is better not to mention 
the name. (Interruption) 

SHRI O. RAJAGOPAL: He was Member-
Secretary of the Indian Council of Historical 
Research. This body was given the charge of 
writing a ten-volume history of the freedom 
movement during 1937-1947. We find that 
after so many years, till 1986, they could 
produce only the history for 1943, for only 
one year. After spending more than a crore of 
rupees they could produce only this much. I 
am only pointing out that the Government has 
done the right thing in changing the 
Committee. This Committee completed its 
term in June 1997. Now, the Committee has 
been reconstituted and some of the .people 
who were kept away for their own reasons 
have also been included now. This is a 
welcome step, I congratulate the Government 
for taking this bold step; 

Even now we have not achieved the target 

of spending six percent of the GDP on 

education. We have achieved only something 

like four percent. Actually the amount spent 

by the private sector should also be taken into 

account. Unfortunately, the figure is not 

available. But, I compliment the Government 

because 14 per cent of the Budget outlay 
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has been set aside for education. Regarding 

cultural activities, I would like to suggest that 

this year being the 50th year of our 

Independence, some concerted'efforts should 

be mad? to see that those patrotic persons 

who took part in the freedom struggle are 

remembered and honoured. This is the right 

lime to do so at least in the golden jubilee 

year. It is said that the First War of 

Indpendence was fought in the year 1857. 

Even the Congress Party itself came into 

being only in 1885. Even before that, towards 

the end of the 18th century, there were people 

like Paghassi Raja of Wyanad in Kerala, 

Veluthmabi Dalava of Travancore, 

Kettabomman in Tamil Nadu and Kittor 

Chennamma in Karnataka. I am only 

enumerating some of them. The role played 

by these people in different parts of the 

country for the cause of freedom should be 

remembered. I do not find that there are 

sufficient efforts by the Department of 

Culture to highlight this aspect. So, I would 

urge upon the Government and I request the 

hon. Minister to take note of this thing. There 

should be a brief biographical note on these 

persons giving a comprehensive history of the 

role played by them in the various parts of the 

country. They should be properly 

remembered and honoured. 

Now, I come to another point. 

Unfortunately, this year in the filed of sports 

and in the field of youth affairs, we, the 

nation of about 100 crore people, are 

nowhere. We are nowhere in the Olympics 

and in the World Cup Football. We were 

more or less neglecting the sports field. Now 

I find that the Government is taking some 

steps.. I find in the Budget that 20 more 

sports schools are to be started in this year. 

This is a welcome development. I would 

suggest that physical culture should be 

properly encouraged. The talent from the 

rural areas should be properly mobilised. 

Actually the people who have brought laurels 

to the country, most of them come  from the 

rural areas. Therefore, there should be a 

concerted effort to see that proper talent is 

properly identified at 

the right time. I find that only a very few 

schools have proper playgrounds. There 

should be a special effort to see that at least 

in every village, as it is in Kerala, every 

Panchayat should ensure that rural stadia and 

playgrounds are built with the help of the 

Central Government. I am told by the Central 

Sports and Youth Affairs Department that 

this subject is solely in the State List. It is 

solely their responsibility. But, I think, the 

Central Government can also draw up a 

scheme by which these stadia in rural areas, 

in Panchayats can be developed. 

Madam, I had an occasion to visit some of 

the schools in some rural areas of Orissa when 

we had to go for an inspection in connection 

with an enquiry of a petition. It was a very 

pitiable sight to see that in Government 

schools, six or seven classes being conducted 

in one hall and that too without any barrier or 

demarcation. There are only one or two 

teachers present and the Mid-Day Meal 

Scheme is there only in name. It is not' 

implemented effectively. Therefore, I would 

suggest that there should be a proper 

machinery to see that the Mid-Day Meal 

Scheme is properly implemented. It has come 

to my notice that only five States are 

implementing this Scheme of Mid-Day Meal 

by giving cooked food to students. We should 

insist that cooked food should be given to all 

the primary school children. This is very 

important because in some States the system 

is, they give grain and the grain is distributed. 

Here, there is sufficient scope for malpractice. 

We should see to it that cooked food is served 

which will enable the poor students to-

regularly attend classes and that will help in 

increasing the attendance of students in 

schools. 

One more aspect which I would like to 

refer to is about the D.P.E.P. Scheme. It is a 

welcome scheme. One phenomenon which 

comes to my notice in Kerala is, in 

implementing the D.P.E.P. Scheme-85% of 

the expenditure is met by foreign countries—

there is a lot of wastage. Lavishness is there.  

For every worker, 
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the co-ordinator is given a Tata Sumo Van 

and they go about. We do not know as to what 

type of work they are doing. There are a lot of 

complaints regarding this. Therefore, I would 

suggest that there should be a proper 

accounting. It is to be' properly enquired into 

and the amount is utilised properly. This sort 

of lavishness has to be avoided and that 

money should be diverted to areas where it is 

much required. 

The second aspect of implementation of this 

D.P.E.P. Scheme is, we are creating two types 

of education. I am told, in the D.P.E.P. 

Schools they are told not to have any 

textbooks in the primary classes and there are 

only sports and games. Probably, the idea 

behind is, we should not bother small children 

with a number of textbooks, etc. and all 

teaching should be through games, telling 

stories, etc. It is a good scheme. But, 

unfortunately, what happens is, on the one side 

we find this type of schools and on the other, 

the parents feel that in the other private 

schools and unaided private schools where 

regular textbooks are used, and the parents 

admit their children in those schools and want 

to see that their children get the right type of 

education in order to equip them to compete in 

various examinations. They send their children 

to other private schools and in the Government 

schools or the Government aided private 

schools, the number of students are coming 

down. There are all sorts of methods employed 

to see that whenever the inspector comes, so 

many students are being shown. This sort of a 

thing is also going on. This should also 

properly be looked into. I think, I have already 

exceeded the time allotted to me. I would 

again urge that after taking into account the 

importance of education, it is not only the 

number of students or the physical figures that 

is important but the content of education 

should also be taken care of properly. And 

after education, we should not have what Lord 

Macaulay had visualised, only clerks or those 

who are Indians only by birth but who think in 

an alien manner. 
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The children who come out of education 
should have love for the country, their 
culture, their tradition, their heroes and their 
love to serve the community. This sentiment 
has to be developed. Therefore, in the content 
of education also sufficient stress should be 
given. Thank you. 

SHRI KAPIL SIBAL (Bihar): Madam, I am 

grateful to my party to have given me this 

opportunity to initiate this discussion in 

respect of the functioning of the Ministry of 

Human Resource Development. I want to 

initiate this discussion not with reference to 

any political agenda, but in the context of the 

fact that the only way to empower our people 

is to give impetus though every means 

possible for the development of their 

ingenuity, so that they could make India 

strong and self-reliant. It was at that level, I 

would have liked to initiate this discussion. 

But, I was somewhat disturbed by the manner 

in which my learned friend and hon. Member 

started talking about the content of education. 

I would not like to touch upon the allocations 

that have been made. But, I am realy worried, 

for I would like to know from the 

Government, in precise terms, what they 

mean by a change in the content of education. 

As you know, Madam, we are a secular 

country and the State has no real role to play 

in terms of emphasis as to the kind of 

education with reference to religton that may 

be imparted. The State has to keep itself afar 

from this. The State must provide to the 

children of this country a secular educational 

system. Secularism is a creed. Secularism is a 

way of life. Secularism is a way in which all 

of us first think of ourselves as Indians and 

not as belonging to one or the other 

community. My learned friend said that the 

past Governments had a wrong understanding 

of secularism. I would like to know as to what 

his understanding of secularism is. This is a 

very serious matter. 

Secondly, I do not think that anybody in 

this country can ever have disrespect 
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for Vandc Mataram. I do not think any hon. 

Member even thinks like that. And if the hon. 

Member who raised this issue that somebody 

in Kerala... (Interruptions)... All right, but I 

think that hon. Members should rise above 

this. There may be some individual among 

the 90 crores of people who might think ... 

(Interruptions)... I think, it is very unfor-

tunate. (Interruptions) 

SHRI O. RAJAGOPAL: I referred to... 

(Interruptions)... Madam, let me dear.. 

.(Interruptions).,. 

THE DEPUTY CHAIRMAN: It is his 

maiden speech and our tradition has been that 

we do not interrupt. Everybody respects 

Vandc Mataram. We sing it on the closing 

day of the session. At least I sing it, I do not 

know about others. 

SHRI KAPIL SIBAL: Madam, when we 

are talking about human resource 

development and the functioning of this 

Ministry, let us not talk like this. Let us nor 

bring any politics into it. Now, Madam, may I 

initiate the discussion with a serious note. I 

believe that unless we empower the children 

of this country with an education system 

which looks to the future, we will not have a 

strong and self-reliant India. We must 

understand what education really means. I am 

reminded of the words of Sidney Smith and I 

quote, The real objective of education is to 

give children resources, that will endure as 

long as life endures; habits that time will 

ameliorate, not destroy; occupations that will 

render sickness tolerable, solitude pleasant, 

age venerable, life more dignified and useful 

and death less terrible." I can say with some 

kind of certainty that in the last SO years, the 

State has not given to its people the kind of 

resources that will endure as long as they live, 

habits that time will ameliorate, not destroy. 

The State has not given to the people of this 

country avenues of occupation that will 

render sickness tolerable, solitude pleasant, 

age venerable and life more dignified. Let us 

try to do that for the children of this country. 
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We cannot talk about all the various 

aspects of human resource development 

because of shortage of time. So, I will limit 

my statement to some relevant issues. But 

first, we must understand some basic facts. In 

1990, there were 948 million adult non-

literates in the world, of whom 65 per cent 

were females. Six Asian, three African and 

one Latin American country accounted for 

705 million non-literates. India and China ac-

counted for more than half the non literates in 

the. world. This neglects the failure of our 

education system. As far as primary 

education enrolment rate is concerned, the 

figures show a fairly close correspondence 

with adult literacy rates. The World 

Development Report 1992, published by the 

World Bank indicates that unless India makes 

a massive effort and makes a large-scale 

attack for rapid universalisation of primary 

education, it will remain near the bottom of 

the literacy league. 

In 1991, 52.11 per cent of the population 

aged seven and above in India, were literate 

of which 63 per cent were males and 39 per 

cent were females. In 1991, 42.94 per cent of 

the entire population of the country would be 

considered to be literate, of which 52 per cent 

represent males and 32 per cent represent 

females. If you look at the distribution of 

rates of literacy between rural and urban 

sectors, 61 per cent of all literate persons 

lived in urban areas and 33 per cent lived in 

rural areas. I do not say that there has been no 

progress in the rates of literacy since we 

became independent, but the progress has 

been slow and tardy, and time won't wait for 

us. What is required is a huge national effort. 

Now, Madam, there are some basic 

parameters that we must all agree with. 

The rise in the level of education of our 

children has mult- 

ibeneficial effects. When we talk of popu-

lation control we must begin by making our 

population literate that will have a direct 

positive impact on population control. When 

we talk of environment, we must all accept 

the fact that man is the 



 
263    Discussion on the Working of 

greatest polluter in the world. So, if we 
educate our people, it will have a positive 
impact on environment. 

Then, there is a direct linkage between 

education and democracy. When we educate 

our people, and they go forward to exercise 

their right to vote that exercise will be 

informed with reason. It will help in the 

growth of democracy. 

There is a direct relationship between 

education and econonnc development. If we 

give education to the people of the country, it 

will have a direct impact on the economic 

development of the nation, for, the ingenuity 

of the individual will bear fruition in a literate 

world. 

Next, Madam, once we talk of educating 

our young, we will have stalled what is 

destroying the polity of the country. The kind 

of bifurcation, the kind of fragmentation, that 

has taken place in the polity of the country is, 

I believe, fundamentally, because of the lack 

of education. 

I remember—and I have read book-s—at 

the time of Independence, nobody talked of 

what creed and what caste one belonged to. 

We were all Indians and we were proud 

Indians. But today, we have the politics of 

caste and creed. I think, it is a direct result of 

the fact that the majority of the population of 

this country is ill-informed and ill-educated. 

There is a direct nexus between education and 

the various other aspects of society and 

societal life. I do believe that once we give 

mass literacy to the young people of our 

country, it will have a beneficial, a multi-

beneficial, effect on other aspects of societal 

life. 

Now, Madam, having set out these basic 

facts, then what is the need of the hour? The 

need of the hour—I would like the 

Government here to look into this in some 

detail—we are not talking partisan politics—

is a mass literacy campaign. The need of the 

hour is universa1-isation of elementary 

education. 

I can give you some examples in history 

where it has succeeded   If you go 

back, the Soviet Union, in 1919, started a 

mass literacy campaign. In two decades, the 

literacy level which was then 44 per cent, 

rose to 82.4 per cent. By 1939, in a span of 

twenty years, this increase took place. Take 

the case of China. Within three decades, the 

Chinese campaign in respect of literacy 

resulted in an increase in the level of literacy 

from 20 per cent to 70 per cent. I am talking 

of the period between 1950 and 1981. 

Similarly, campaigns were set about in 

Vietnam, in Cuba, in Tanzania. All of them 

were extremely successful. 

The need of the hour is for the Gov-

ernment—we will all support you in this-—to 

start a mass literacy campaign. Make it—not 

just the Education Policy of 1986, as amended 

in 1992—the national agenda. Otherwise, 

there is no point in building temples in 

Pokhran. The need of the hour... 

SHRI TRILOKI NATH CHATUR-VEDI 

(Uttar Pradesh): There is no politics in this! 

SHRI KAPIL SIBAL: The need of the hour 

is to build temples of education. 

SHRI TRILOKI NATH CHATUR-VEDI: 

This is not politics! 

SHRI KAPIL SIBAL: The need of the hour 
is to build temples of education. This is what 
I would urge the Government to do. 

The Government, in any case, has 

committed itself. In 1975, Madam, there was 

a international symposium which was held in 

Iran. We participated in it. This is what was 

resolved. It said: 

"Literacy creates the conditions for the 

acquisition of the critical consciousness 

of the contradictions of the society in 

which man lives and of its aims, it also 

stimulates initiative and his 

participation in the creation of projects 

capable of acting upon the world, of 

transforming it and of defining the aims 

and objectives of an authentic human 

development." 
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Madam, we have started such massive 

literacy campaigns in Tamil Nadu. You 

will know that in Pudukottai in Tamil 

Nadu, there was a massive literacy cam 

paign which was extremely successful. 

There was an extremely successful cam 

paign in Kerala because the then Govern 

ment spotted certain particular districts 

and took the help of the NGOs to have 

massive literacy campaigns. These were 

extremely successful.          There- 

after, such campaigns were, brought about in 

Rajasthan, Madhya Pradesh and some other 

States. They were also extremely successful. 

So, Madam I urge the Government to take up 

the issue of massive literacy as a national 

agenda on the largest possible scale for, if we 

invest our money in developing that resource, 

India will be a very powerful and strong 

nation. 

Madam, having finished that aspect of the 

matter, there is also another aspect which I 

want to touch upon, and that is the problem of 

primary education in this country. An hon. 

member just said that the allocations to 

education in totality had been increased by 

the Government and that was a very welcome 

step. But, it is important first to know where 

we stand today in terms of primary 

education. There are 67 million children 

between the ages of six and ten, who attend 

primary school. Yet, 28 million to 32 million 

children do not attend school. The 

Government may kindly take note of that. Six 

States in India account for 25 million of these 

28 million to 30 million young people. Which 

are those States? They are: Orissa, Bihar, 

Madhya Pradesh, Rajasthan; UJP. and West 

Bengal. 

You will realise immediately that wherever 

there is greater poverty, a greater number of 

children do not go to school as compared to 

the national average. So, there is a direct line 

between lack of literacy and poverty. Can you 

imagine what these 25 million young children 

who do not even pass the primary school 

stage, will do when they grow up as adults? I 

am not talking of these children   who   

actually   attend   primary 

school but, by the time they go to the 

secondary school, they drop out. I am not 

talking of those children. They are above the 

25 million figure. But this is the enormity of 

the problem. So, when the hon. Member talks 

about greater allocations, I think, we are not 

looking at the problem in the right 

perspective. This is not a question of 

allocations. That we cannot make bigger 

allocations for the young people of this 

country for lack of funds is not an issue. That 

should not be an issue before this House. 

Come what may, we must provide funds for 

massive literacy in this country. 

Madam, I may also indicate that as the 

population is increasing, more and more 

children are increasing their demand for 

education. So, by the year 2007 which is the 

final year of the Tenth Plan, we will require 

1.3 million class rooms and 7,40,000 new 

teachers. After having gone through primary 

school, 35 per cent of those children who 

enrol, themselves drop out. 

So, with the ever-expanding need for 

education and the ever-increasing number of 

drop outs, what is the policy ot the 

Government? Do they think that they can 

solve this issue by merely allocating larger 

amounts of funds? The allocations will 

probably go to meet the increasing demand of 

teachers for higher salaries. 

Madam, this is a national emergency. The 
nation cannot wait any longer. This is a time-
bomb which will explode. 

So, let the Government think of a new 

education policy. The 1968 Education Policy, 

as amended in 1986, and updated in 1992 will 

not now serve the purpose. We require a new 

education policy, a national effort to meet the 

situation, which will otherwise get out of 

control. We all, not the Government alone 

need 

to put our heads together to meet the 
challenge. 

Madam, in the 1990 World Conference on 

Education for All, held in Thailand, it was 

resolved that the allocation on education will 

increase from less than 4 per 
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cent of the GDP — as the hon. Member said 

— to 6 per cent by the year 2002. The hon. 

Member has pointed out that at present the 

allocations are only 4 per cent of the GDP. I 

wonder how much percentage of that is 

allocated-towards the child at school. There 

was a commitment by India that it will be 6 

per cent of the GDP. I would like the 

Government to tell us how they are going to 

meet that commitment. In 1993, the allocation 

was 3.5 per cent of the GDP; in 1989, it was 

3.8 per cent. In fact, from 1989 to 1993, the 

allocation came down from 3.8 per cent to 3.5 

per cent. And now it is bare 4 per cent. And 

the primary education gets only 1.6 per cent of 

the GDP. Having said that, the question arises 

how are you going to get resources? That is 

where I emphasise the Government needs to 

think of a new education policy, because, so 

far, since independence, for the last 50 years, 

we have been dependent on the States by and 

large to impart education to the young in this 

country. But, it does not need the States efforts 

alone. It needs a national effort. By national 

effort I mean we have to persuade the private 

sector in this country to participate in that 

process. For that the Government must think 

of tax exemptions and how to attract capital 

and revenue for purposes of building schools 

and providing education. Unless you do that, 

you will not be able to meet the demands of 

the future generations of this country. 

Here I am talking of only primary 

education and secondary education. By and 

large I personally feel that this should be 

compulsory and free. The Supreme Court has 

also now said the right to education is a 

Fundamental Right. Everybody up to the age 

of 14 years is entitled to education. So, no 

matter what amount of money is involved, 

this must be provided by the State and that it 

should be free and compulsory. 

Madam, we are talking about empow-

erment of the people. The best way to 

empower men and women in this country b to 

educate them. Having said that, there is only 

one aspect that I wish to 
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deal with, because I do not have much time at 

my disposal. That is the aspect of higher 

education. The resources provided by the 

Government on higher edueation are much 

less. The result is that the avenues for a your 

gman, who has done his graduation and who 

wants to go into technical courses either in the 

field of medicine or engineering or 

management are very limited, because the 

colleges for the purpose are very few in 

number. There are very few private 

institutions in the country. Here too the 

Government needs a fresh national approach, 

because it is not possible for the Government 

to provide resources. As you know, education 

was a State subject. But, by and large the 

States are dependent on the Centre, because 

allocation of funds are made by the Centre. 

DR. MURLI MANOHAR JOSHI: 

Education is a concurrent subject. 

SHRI KAPIL SIBAL: It is a concurrent 

subject now. It has been made so by an 

amendment of the Constitution. But, by and 

large the States depend on the allocations 

made by the Centre. And that is not enough 

especially in the field of higher education. So, 

a new policy framework is required. How is it 

that in other parts of the world there are 

universities like the Oxford, Cambridge, Har-

vard, which are not under Government 

control, but are the finest universities in the 

world. They do not need Government 

approval. It is because of the philosophy 

behind it. The State provides the philoso-phy 

that allows the institutions to run on their 

own. Here unfortunately there is too much 

State Control and State interference in the 

running of educational institutions of higher 

level. I wish I had the time to give you details 

of this but I will do it on another day. 

Just before ending, Madam, I want to talk 

about one very important aspect and that is 

Articles 29 and 30 of the Constitution. You 

are aware, Madam, that under articles 29 and 

30 all minorities whether based on religion or 

language have the right to establish and 

administer institutions of their choice. The 

minorities in 
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this country have established some really 

wonderful institutions. Unfortunately, some 

people are misusing this facility. Here I am 

not really talking about religious minorities. I 

am talking about linguistic minorities. 

Everybody in another State is a linguistic 

minority. For example, a Punjabi will be a 

linguistic minority in Kerala. A Keralite will 

be a linguistic minority in West Bengal. So, 

on the basis of that, taking protection of 

articles 29 and 30 minority institutions have 

mushroomed throughout the country. There 

is, to my mind, a misuse of this facility being 

made. This also has to be resolved after 

consultations with all parties because this is a 

very sensitive issue. So, I think this is another 

aspect that the Government should look into. I 

don't think thus far any Government have 

gone into this matter. There is a matter pend-

ing in the Supreme Court also, pending 

adjudication of this particular issue. But I 

think a policy statement must come from the 

Government. The problem really is that no 

Government is willing to give a policy 

statement in this regard because it is rather a 

sensitive issue. Be that as it may, we are 

talking about a national effort across party 

lines for education of people in this country. I 

don't think that these political considerations 

should come in the way. So, I urge upon the 

Government that a discussion should take 

place to evolve a consensus at least on the 

issue of education, population and matters re-

lating to human resources. These are not 

matters which call for partisan considerations. 

With these words,.Madam, I am grateful to 

you for having given me this much time. 

Thank you. 

 

 

THE DEPUTY CHAIRMAN: Now, I have 

a request from Dr. C. Narayan Reddy that he 

be allowed to speak before other speakers are 

called. Dr. Bharati Ray, I have your name 

also in the list. You are an academician. We 

are all waiting for your speech. I thought if 

we allow another eminent colleague, Dr. C. 

Narayan Reddy to speak, it will be good. 

Otherwise, in this order list his name is 

listed at serial number 21. I request Dr. 

Reddy not to take too much time. 
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"I am introducing a new culture to 

India." I repeat "I am introducing a 

view culture to India. Whether British 

regime exists in India or not, our 

culture and language will remain 

forever."  

#Mह=�� 1835 	� �� �ह�, !ह �� �� ���� ह* 
,� #�	� i��.� !�(a ह� �ह� ह*@ �ह 
ह � 
Z������ 
�� ह*@ 	Q�� �ह ;F� >�� �.� 	� �2N� 
7� ,� 	��! ����"� �!��� 	�
��� ��  	�
� �� 
	 g� O� C�L��S' �!�(F�� �� �!�
 �.�� ह*@ 	Q 
����� ह2� �� �ह �!�
  



 

	�
��� �� D� �� �*��� ���� ��� ह*@ #� 
�!�
 	� 	�
� �� �� �ह� ह* ��@ 

"The study of mother tongue/regional 

language is compulsory up to class X in 

all schools in the country." 
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PROF. (SHRIMATI) BHARATI RAY 

(West Bengal): Thank you, Madam. That 

was- a very, very interesting speech by'Dr. 

Narayana Reddy. 

Madam, we are here to discuss the 

performance of the Ministry of Human 

Resource Development under which four 

departments come. I will be as brief as 

possible and try to highlight only a few key 

issues. 

Madam, I take up culture first. Culture is 

the identity of a nation, its distinctive mark. 

4.00 P.M. 

I am at one with the hon. Member, Shri O. 

Rajagopal, that the traditions of our culture, 

the heritage of our culture should be 

inculcated in children from the very 

beginning. But I disagree with him on the 

essence of this culture. What is the distinctive 

feature of the Indian culture? It is the culture 

of samanvay, of a synthesis and assimilation, 

of tolerance and acceptance. For centuries, 

our culture has grown out of stresses of 

different thoughts generated by the Aryans, 

the non-Aryans the Hindus, the Muslims, the 

Buddhists, the Jains, the Parsis, the Moghuls, 

the Pathans, the Greek and so on and so forth. 

India has assimilated all and made them 

indigenous. That is the uniqueness of our 

culture. Of course, there have been occasional 

tensions, occasional strifes. It will be 

unhistorical to deny that. But what is the 

central theme of our culture? What is the 

essence of our culture? What has been the 

basis of our secularism about which we often 

talk? I don't want to go into its definition. 

What has been its basis? In the inimitable 

words of Tagore the basis is: "To comprehend 

through knowledge the oneness of our 

culture, to establish it through action and to 

propagate it through life. That is what India 

has tried always throughout history." 

 

Today, I am afraid, there is a concerted 

effort to destroy this basis.We must unite all 

our forces to resist the attempt. We must not 

demolish the peop-le's places of worship or 

the places of religious sentiments like the 

Babri Mas-jid; we must not impose laws of 

one community on other communities in the 

name of the Common Civil Code, we must 

not prevent the cultural emissaries of our 

neighbouring countries from performing as 

we did in Bombay, we must not silence 

voices of dissent. The point I want to 

emphasise is that the ministry lacks and 

should take steps to evolve a national cultural 

policy, based on consensus, I repeat the word 

'consensus' in tune with the heritage and 

history of India. 
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On culture, I would like to mention one 

more crucial point. It is our responsibility to 

reserve the repositories and products of our 

cultural heritage. But look, 

the Ajanta and Ellora caves are perishing. Taj 

is being discoloured and we are callous 

spectators. Priceless treasures are being stolen 

from Salarjung Museum. The inquiry goes on 

and on. Various monumens are being 

mutilated. People inscribe their names on the 

walls of temples and on sculptures. There is 

no check on vandalism. Archival materials, 

like the priceless Rahul Sankrityayan 

Manuscripts are disintegrating. There is no 

attempt for chemical preservation of 

paintings. No attempt is made to train 

officials to prevent smuggling or unau-

thorised trade in antiquities. The Government 

is indifferent. I am very sorry to say that for 

Culture, it has given a very meagre sum of 

Rs. 301 crores while mere preservation 

requires a huge amount of money. There is 

neither adequate manpower nor the requisite 

financial resources to preserve the monu-

ments, the manuscripts and the invaluable 

historical documents. 
 

V��K��. : 	�
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SHRI O.RAJAGOPAL: Madam, I am 
noting down the points. 

THE DEPUTY CHAIRMAN: Let a 

Minister do it till Mr. Rajagopal takes oath as 

Minister. 

SHRI TRILOKI NATH CHATURVEDI: 
Madam, it will properly and adequately 
prepare him in advance. 

THE DEPUTY CHAIRMAN: Then I will 

keep a readymade training programme. 

SHRI VAYALAR RAVI: Madam, is he a 

Minister of State? 

THE DEPUTY CHAIRMAN: There are 

Ministers of State in the same Ministry. 

SHRI VAYALAR RAVI: Madam, there 

are Ministers of State in the HRD Ministry. 

Junior Minister can come and take note of the 

points. ...{interruptions)... 

THE DEPUTY CHAIRMAN: What he is 

saying is, there are Ministers of State in the 

same Ministry, and specially in the Ministry 

of Culture. 

SHRI PRANAB MUKHERJEE (West 

Bengal): Madam, there is one Junior 

Minister. If the senior Minister has got work, 

he can go, but the junior Minister should take 

note of the points. ...(interruptions)... I think, 

he can send the junior Minister. In between, 

the other Ministers can take note of the 

points. 

 
�� �����+� +/.�+ (V�� *�	�): ��% <� 
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†THE DEPUTY CHAIRMAN: He is 

coming back. He has taken my permission. 

He said, "I have to go and vote." He has just 

gone for five minutes at the most. The House 

is not objecting to that. 

SHRI NILOTPAL BASU (West Bengal): 
Madam, there is no dispute on that. If the 
Government cannot coordinate, ... 
(interruptions)... 

THE DEPUTY CHAIRMAN: Now the 
Surface Transport Minister is taking note of 
it. 

SHRI VAYALAR RAVI: Madam, I am 

only speaking that if the Cabinet Minister is 

busy, we can understand; we agree with it. 

But there are some junior Ministers in the 

same Ministry. One of them can come over 

here. That is what we are suggesting. 

SHRI RAMA SHANKER KAUSHIK: It is 
the joint responsibility of the Ministers. 

SHRI VAYALAR RAVI: No, no; we can't 
agree. 
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SHRI PRANAB MUKHERJEE: We want to 

seek a clarification from the Chair. Madam, I 

can understand if the junior Minister is also 

busy. She must take permission from you, 

Madam. Multiple Ministers are retained because 

Ministers are required to be present in both the 

Houses simultaneously. If the junior Minister is 

not here, has the junior Minister also sought 

permission from you to remain absent just like 

his senior Minister has sought permission from 

you, when the functioning of the Ministry is 

being discussed? 
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SHRI PRANAB MUKHERJEE: If he is 
interpreting like that, we don't agree,  We don't 
agree. In that case, we insist on adjourning the 
House till he comes back. 

SHRI  TRILOKI  NATH  CHATUR-VEDI: 
Your point is conceded. 

SHRI PRANAB MUKHERJEE: That     is 

the point.  But somebody need not complicate 

the issue. ...(interruptions)... 

 

THE DEPUTY CHAIRMAN: Just a minute. 

Chatruvedi Saheb, please sit down. I will 

explain it to you. Our tradition, custom and 

almost the rule is, if there is only one Minister, 

then any other Minister can take note of the 

Points, but if, in the same Ministry, there are 

other Ministers, then they can come, and they 

should also take permission because it is a very 

important debate which is going on. It is not just 

a Zero Hour a Special Mention issue. It is a full-

fledged discussion n the working of the HRD 

Ministry. It is for the betterment of the 

Government that they get the viewpoints of all 

the Members of the House. It is for that matter. 

It is not that they    ' 
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like to see a Minister sitting in the House. 

That is not the point. The point is, Murli 

Manohar]: told me that he had to do a voting 

there. I said, "You can go." And I asked the 

other Minister to come and take note of it, but 

the point is, if the Ministry has another 

Minister who is in charge of Culture 

Department itself and the lady Member is 

making a very important contribution on 

culture, on our heritage—she should be here 

and she would be enriched by the contribu-

tions of the Members in the House. I don't 

know whether she is busy in the Lok Sabha; 

as my knowledge goes, the Lok Sabha is not 

functioning; it is adjourned. She may very 

well come over here. ...(interruptions)... Now 

it is over. I have made my point. I have 

conveyed it. ...(interruptions)... They will get 

sensitised. 

��� � �!"�� #���$: �c>�, �Y E�. T�> ,�. 
.�.�#�� �ह�� ह0�q 

And I tell the Members that I will supply 

the information religiously to the Minister! 

THE DEPUTY CHAIRMAN: Let us not 
complicate the issue. ...(interruptions)... 

SHRI NILOTPAL BASU: Madam, we 
appreciate what you are saying but the thing 
is that this Government does not get 
sensitised*. 

*
. .�$� +! ��� �Aह
�� (.�S�): 	*S	, ���� 
�� kZ�� .� ह*, �ह �
6� � x�� ह* ,� ह	 
#��� �2�� 	���� ह* �� C�� 	�
� 	ह�.� � ह= �� 
.2��� �� 	�
� हQ, #��� �ह�� �� ह��� ���हO ����  
(L7�� �ह 7� �� ��:� �� �� L!�� 	��2	 �हH 7� 
�� #��� ���� 	�Z�� ��  ��O ���� ह* ,� !� �हH 

*x�� !��� 7� �x 
�� ��, L!�� �ह�� !��� 7� ,� 
#��� l���� 	� .2��� �	��L�� �� �ह�� ह��� ह� 
���हO ,� �� ���� ��	�:� ���� �O हQ, �ह 
���� kZ�� .� ह*@ 
THE DEPUTY CHAIRMAN: This is 

not the point. The point is that when a 

discussion is going on, if the junior Minister b 

not busy in the other House, he should be 

here. It is good for him to know. It will be 

nice. ...(interruptions)... 



 

SHRI NILOTPAL BASU: It will be so, 

provided the Government believes in getting 

sensitised. ...(interruptions)... 

THE DEPUTY CHAIRMAN: Now they 
have been sensitised and the issue is that the 
Minister should be here. ...(inter- 
ruptions)... 

SHRI TRILOKI NATH CHATUR-VEDI: 
Mr. Nilotpal, you take a class every day. 
...(interruptions)... 

SHRI H. HANUMANTHAPPA (Kar-

nataka): Madam, all these points were raised 

by Chaturvediji, Malhotraji and others when 

they were sitting here. ...(interruptions)... 

>�. (��� �) VN�
� .���K�� ��	
 (�!$�� ): 
�
 �� >� ��� 
*x�� 7� �� �� <� !ह� %:2 
#x��� 7�@...(2��3��)... 

�� .�

+� ��M � !�n�� (V�� *�	�): ���� 

�� 	�� �� ह*@...(2��3��)... 

�� T�. ह�!�� r>U C<� �� ���� D: �हH �� 
ह*@...(2��3��)... 

THE DEPUTY CHAIRMAN: Actually, I 
think it is the seats which are making the 
people to take different views. ...(in-

terruptions)... I have not seen the Par-
liamentary Affairs Minister since the House 
has started functioning. I am not talking of 
today. I don't know who is the Parliamentary 
Affairs Minister. In any case, somebody, 
through whom we can tell the Government to 
do something, not just any Minister, should 
be there. That is why the Parliamentary 
Affairs Minister has been appointed to deal 
with the parliamentary work. 
...(interruptions)... 

I am sorry, Mrs. Bharati Ray. Now we will 

come back to culture. 

PROF. (SHRIMATI) BHARATI RAY: 

Well, I was talking about the disintegration of 

prized historical documents. While talking of 

history, I must refer with considerable regret 

to the recent re-constitution of the Indian 

Council of Historical Research. I humbly 

submit, Madani, I am a professional historian 

myself. I am worried that the exclusion of 

very well-known historians and the inclusion 

of historians of a particular belief system may 

lead to the presentation of history in a 

manner-which if not challenged right now-

which will strike at the very root of our 

cultural diversity. His-tory is not only the 

study of the past but the study of the future as 

well. It is, therefore, imperative that history 

be written in a scientific and objective 

manner so that our people can understand, to 

borrow the words of Prof. Nural Hasan, "the 

processes which have led to the vigour and 

vitality of Indian culture". 

Now I pass on to education. Madam. The 

objective of education is mentioned by 

Vivckanand in one word "man-making". That 

would mean the training of the mind and of 

the body, the building up of character and of 

values, the promotion of innovation and of 

originality. What is the present system? I 

quote the inimitable Tagore once again—

"Does the bird fly? No. Docs it sing? No. 

Does it jump? No. Good.Then its education is 

complete." This is what we are producing 

under the present system. The entire House 

will agree that something is radically wrong 

with the educational system and a total 

transformation is called for. That is a must. 

The hon. Member, Shri Rajagopal, happily 

congratulated the Ministry on the increase in 

the Budget. I have got all the details and the 

documents with me just now. The Govern-

ment has promised to spend 6% of the GDP 

on education. In the year 2001 to 2002, Six 

per cent of the GDP would be Rs. 1,05,000 

crores. For that purpose, at least, this Budget 

should have provided Rs. 9,500 crores. Yes, 

there is an increase over all BE of 1997-98. 

But it is ephemeral because out of an increase 

of Rs. 1,000 crores, an amount of Rs. 951.52 

crores is going for the payment of salaries of 

teachers. 

How does the Government propose to 

augment human resource without any 

resources? 

I will briefly mention three points on 

education. One is primary education. The 
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hon. Member Mr. Sibal has gone into it at 

length. I don't want to repeat those points. But 

we are worried about one thing which the 

Finance Minister mentioned in his Budget 

speech. We know that there is a constitutional 

obligation to make education free and 

compulsory up to the age of 14 years, i.e. up 

to class VIII. But now we are told that 

compulsory education will be up to Class V. I 

would request the hon. Minister to explain it. 

Sadder is the tale of higher education. We are 

told—I don't know whether you know it or 

not—that higher education is a "non-merit 

subject." I have never heard this concept 

before. Anyway it should not become a 

meritless subject from the way in which we 

are proceeding. 

Madam, look at the planning. The UGC is 

crying for money. The existing universities 

are cash starved. Yet new universities are 

being created without adequate infrastructure. 

The result is both the old and the new 

universities are limping. There is no mony for 

research and there is no encouragement for 

research. There is the same amount as in BE 

of 1997-98, strengthening scientific research' 

scheme. The amount for community 

Polytechnics has come down. One reason for 

the much-lamented bruindrain is that we do 

not provide adequate research equipment and 

facilities here. The result is, USA is thriving 

with Indian brains. 

So far as vocational education is 

concerned, yes, the Ministry has introduced 

it, though thoughtlessely because no research 

was done to assess the local needs. 

Will this course be suitable for the locality? 

Or will the people who will be trained in 

vocational education benefit by this particular 

steam of vocational education? Will they be 

able to develop some sort of entrepreneurship 

and get some employment? Is the institution 

really equipped with the necessary 

infrastructure? Nothing was known of course, 

in the report they have mentioned that 

research has been done. 
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    But to my knowledge—I was connected 

vocational education in my own university—

not much was done at the ground level. 

Therefore, the vocational education 

experiment at the +2 level was a total failure. 

Now the Government has shifted the onus to 

the State Governments without giving 

adequate funds. I would like to assert that the 

same fate will befall on vocational education 

at the college level also if the local needs are 

not studied and the local infrastructure is not 

investigated. 

The Ministry lacks vision. I am sorry, to 

say that the Ministry lacks vision because it 

has failed to comprehend that for a country 

like India distant education is going to be a 

crucial aspect of education in the future. It 

reduces social inequality, offers flexible 

alternative to conventional education and 

provides better access to the disadvantaged. 

The best example of distant education is 

China's Central Radio and Television 

University which has contributed, I am sure, 

to a great extent to what China is today. 

The multimedia approcah requires a heavy 

investment to begin with. But it will be cost 

effective in the long run. Budget provision is 

static for the National Open School. It is Rs. 

S.21 crores for 1997-98 and 1998-99. For 

IGNOU the allocation is Rs. 36.40 crores vis-

a-vis Budget Estimate of Rs. 35.70 crores and 

Revised Estimate of Rs. 27.83 crores in 1997-

98. 

The Distant Council exists only in name. 

The Ministry has failed to do a very important 

duty that is, to impart the system the status it 

deserves. And if the Government does not 

care, other institutions, other employers, other 

people also, will not care for the degrees that 

this system gives. 

Coming to sports, sports is a very important 

aspect of education. It is necessary to put a 

healthy mind in a healthy body. We have a 

whole Department of Youth Affairs to 

oversee that. Our teams alongwith a retinue of 

staff go abroad to play or to watch sports.  We 

remain glued  to the T.V. 



 

whenever the Olympic games are telecast or 

the World Cup Football is telecast. But for a 

population of almost 85 crores, our 

performance is almost nil. Why is it so; The 

need is to build up sports at the earliest level. 

We have to identify and train talented young 

children in rural and urban areas, encourage 

village-level sports and offer necessary 

facilities to schools at the expense of the 

Central Government. Better spend the money 

here than on SAI. 

Talking about the Department of Women 

and Child Development, the first point that I 

would like to make is that here I am at one 

with our poet Nazrul Islam whose poems we 

recite all the time along with those of Tagore. 

Nazrul Islam. He says: "I sing of equality. In 

my eyes. There is no difference between a 

man and a woman." There are differences, of 

course, in practical life, as we all know. In 

debates, in seminars and even here in 

Parliament. Women everywhere have become 

very visible but never words were so empty. I 

will submit for the consideration of the House 

two or three statistics. For every 1,000 men, 

as per 1991 Census, we are 927 in number. In 

1961, we were 941. The maternal mortality 

rate is high. The expectation of life at birth for 

women is 59.7 years. The literacy rate, which 

Mr. Sibal have quoted very exhaustively, is 

39.19 per cent for women and the drop-out 

rate of women is 37.8 per cent at the primary 

level and 56.5 per cent at the middle-school 

level. The growth enrolment rate for girls is 

64.1 per cent at the primary level and 11.1 per 

cent at the high school and higher education 

levels. A very interesting fact is that per 1000 

live births, only 24.5 per cent mothers gets 

institutional help, only 24.3 per cent mothers 

are attended by trained professionals and 51.3 

per cent are attended by untrained 

professionals. This is as per the recent 

statistics which I got. 

Everything concerning women, be it 

education, be it employment, be it health, is 

the concern of related departments as well. 

Madam, you will be 

surprised—of course, you will not be 

surprised because you know more than I do—

that the Department of Women and Child. 

Development does not know what the 

Ministry of Health does and the Ministry of 

Health does not know what the Department 

of Education does on the very same issue, I 

would beg the hon. Minister to look into this 

so that there is inter-departmental 

coordination as well as coordination between 

the Ministry and other departments on related 

matters. 

Now, you have said something on children. 

I will just add that there is no National Child 

Policy. Yesterday, I got this figure from 

Starred Question No. 368. The figure of total 

child labour in this country is 1,12,85,349. 

What does the Minister suppose to do about 

this? You have to give some money. They are 

working for money. Money has to be given. 

But there has also to be motivation. I 

understand that there is an NGO which is 

holding workshops of this—that, in addition 

to giving money how to make them interested 

in learning. So I would like to know what the 

Minister proposes to do. Well, my time is up. 

To conclude, Madam, I have one question. 
When shall we get an HRD policy, which is 
dynamic in vision and effective in 
implementation? India does not lie in its soil 
and in its vegetation or in Ayodhya or 
somewhere else in this country. It lies in its 
people. If we deny them the most important 
tool of progress, that is, education, if we 
alienate the youth, if we ignore the women 
and children and if we destroy the base of our 
secular, democratic, assimilative culture, how 
are we going to build the India we are proud 
of, the India where the mind is free from fear 
and the head is held high and barriers 
between communities, castes, and languages 
broken? 

THE DEPUTY CHAIRMAN: If I had been 

allowed to partcipate in the debate, when the 

Chairman presided, I would have spoken on 

this subject. This is a 
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subject which is dear to my heart, (inter-

ruptions) I can't speak while the Vice-

Chairman is presiding, the Chairman has to be 

troubled to come over here. 

>�. (��� � VN�
� .���K�� ��	
U 
V��K��.  �ह
��, ���� 	 g� 
���� �� 	U�� 
�.��, >���  ��O 	Q ���� "M�!�., .��� ह2�@ 
	ह�.�, �:?� �� �� ;�!"�� ह*, �ह ह	��� 	��! 
�)��� ��  �!��� �� �
 �� 	हf!�2&' ��"� ह*@ 
�:?� 	� ह	 �� >�!�L�	�� ���� हQ, �ह ह���� 	� 
ह	��� 	��! �)���, ��01�� �)��� 
h��� �� ��	 
ह*@ ����� 
d� . - �� 
�� �ह ह* �� ह	��� >� 
�	�� 	� � N ;���B� �� �� �%, ह	 <U��� 
�!��� �� D� i��.� ��� ह O हQ@ >�SL1� ,� #��� 
��  �!��� ��  
��� 	� �����, !��&i� ��  �!��� ��  

��� 	� ����� ,� 
��� �<� ��=, ��c!�& �� 
�� 
<� >�	� � ���� ह*@ >� �
�� ;������� �	��� ह* 
����� �:?� �� L7�� ��-� 	� ��� ह*@ �	 ���
� 
�ह �ह �� �� �� ��>����� �� �	� ���� ह* �हH 
<� �� �� Y��Z�� 	� ���� ह� �� �� O��� ��O �O 
�*�� हQ #�	� ����� �� ���� ह� �� �
�� �ह�� 
��U�� �� ����� !ह �:?� ��  p�� �O��@ �ह�� 

�� �	 ह� ��O��@ �� �
�� 	हf�2&' ह* #��� 
�
�� i��.� ;"�M� .��� ���ह��8 >���  
��O 
#��� �
�� �	 ;�"�M� �.�� ���� ह*@ �ह ह	��� 
�	 ���
� ह*@ 

����� �� �
 ��-�& 	� �!L��� ����, >���  

�. �� �*�:M� ,� .2��� ��� 	ह���% <� 
h �ह� 
ह*, ह	��� �����, k�O �� ��	� <� �	 ह� �ह� ह* 
l�� 	�हU� 	� �� Y��� ���� ��� ह* >���  	 ���
� 
ह� ह	��� �:?� �� �!��� ह��� �ह >�	� ��U�� 
ह��� !��� ह* �ह 	Q ����� �� ����� ��ह2���@ C�� 
>���  p�� ��U�� ह��� �� �ह 
ह � Z��� �� �!8� 
ह*@ 

	*S	, 	Q �ह 
�� >���O �ह�� ��ह�� ह2� �� 
�:?� ��  C��!� O�. ��. S�. ��  ��7 �% 
��	���� �!��� �� ;!�(A��� <� ��� ह % हQ@ 
��	���� � �?� �� ;!�(A <� ��� ह % ह*@ l�� �� 
;!�(A�� हQ !� O�. ��. D�. P��� ����� �� �ह� हQ@ 
ह	��� .�: 	� ह���=, ��-= O�. ��. D�. ह* �� 
�:?� ��  ?�
 	�, ���M� ��  ?�
 	�, ��	���� � �?� 
��  ?�
 	� ��	 �� �ह� हQ@ 	*S	, �
�� �ह ���� ह* 
�� ��U�� �:?� ��  p�� �O�� �� �� O�. ��. 
D�. �� �� ;!�(A��� �� �ह� हQ �� i��.��� 
����� �� ^��� ���� �� �ह� हQ #��� >M���	��, 
�!���� 	� �ह �2��� .� 
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.� ��O�� ��� P��� �� �� �6.
��� 	� ���O, 
>� �	� �ह ^��� �O�� �� �हH �O��, ह	 �हH 
����� हQ@ 2-3 	ह��� ��� �̂� ����O ��� C��� 
;!�(A��� : k ��� �हH �� >��� ��)	�.���, 
��>���:�� ��)	�.��� ���� #x��� �S���@ �ह O�. 
��. D�. �� C��� C� <�! ह*@ �� ;!�(A��� ������� 
���� !��= �� C� <! ह*@ >����� 	Q ����� �� �2N�� 
��ह2��� �� O�. ��. D�. P��� .�� ;!�(A��� ह� �ह� 
हQ, �� 
ह � 	हf!�2&' ;!������ 	� 8� ��  �!��� �� 
#���  P��� ह� �ह� ह* �� ��� >���  p�� ��U�� 
�O��? ह��� �� �हH ह���, �% L��)� ��  
��� 	� � N 
�हH �ह ���� हQ@ ����� �� L��)� �� �� �ह� हQ 
�� #�� ��ह �� ����� ,� �� O�. ��. D�. ��� �ह� 
हQ #��� ����' �	���� �� �हH, �ह ;F� ����� �� 
�2N�� ��ह�� ह2�@ 

	*S	, .2��� 	Q �ह�� ��ह�� ह2� �� ह	��� �� �% 
��L7�O� ह* ��ह� �:?� ��  ?�
 	� ह= �� ह�67 �G!��� 	� 
ह= �� ह�(L��6� �� ह=, �	�� � "�� �� ह=, >� 
;!����= 	� �� O�. ��. D�. ��	 �� �ह� ह* ����� 
;�>!�� �2L� P��� ��>���:�� ����' �	��� 7� ,� 
l�� 
ह � �� O(���!��� ����� ���� 7H@ C�� �� 
;�>!�� �2L� ह� �हH �% >�S(L1�� �������:�� ,� 
�	G:�� �2���� <� l�� O(��!���� �� ;�6��ह� 
.� �ह� 7�@ 

	Q ����  	�R�	 �� ,� �:?� 	�
� ��  	�R�	 �� �ह 
��>���� �	��L�� �� 	*��� �.�!��� ��ह�� ह2� �� �� 
�*�� O���:� l�� �:?� ,� ��	���� ;!��� �� 
	.. ���� !��� >�L��©2:�� �� �	��� 7� !ह >� 
��� 
�� 	� �!. � �� ���� ���@ 	QS	, 	Q �ह 
���� 
��ह�� ह2� �� ����� ����� <� ��ह�, �ह �
 
O(���!�� �� �� �ह� ह* ह	��� �	�� 	� C�� �� 
������ ��"�= ��, ������ ��
 ��  	�R�	 �� �� 
����� ��  ��>������ �� �ह �हH �� ����@ ����� 
�� -�' ���� ह* >��� �% � �� �	�� l�� ��L7�D� 
P��� �ह ;!��� ��� �ह� ह*@ �*�� O���Y:� �� ह�S��S 
����� �	��� 7� >��� 
�ह� ;�6��>� �	��� 7�, 
����� C
 �ह �O 
�� 	� �!. � �� ���� ��� ह*@ 
�ह 
ह � �	 ���
� �� 
�� ह*@ >��� ��"� C�� �ह 
ह��� �� �� ;!��� ��	���� ��L7�D� P��� ���% 
���� 7�, ����� ��>���:�� ����' l�� O����� P��� 
�	� �ह� 7� �ह �
 
�. ह� ��O�� �� O� 
ह � 
d� 
�*�
*� l�� >�L��©2:�� �� ,� l�� O(���!��� �� 
,� O�. ��. D�. �� ��� !��� ह*@ >��� ��� 	� 
>� �.� ��  P��� 	�
� �� �� R��� -H��� ��ह�� ह2�@ 
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	Q 	���� ह2� �  �
 
�� �� ��c ह� ,� >���  

�. �� �हH ��ह� �S����� �� ���� ह* #�� �	�, 
�ह �!. � ���� ��� �*�� O���Y:� C�� �ह � �� 
L7���� ����"� ��  �!��� ��  ��	= 	� 
ह � 	हf!�2&' 
�ह��� ह���@ 

����� 
��, ����� 7�d� �� ��_ <���� �� �� <� 
���� ह* >���  p�� <� 	Q 7�d� R��� �.�!��� ��ह�� ह � 
�� 	Q�� !�'	�� �
= 	� O� >M�	�:� �h� �� >��S�� 
�{��� u� �हL������ ���!' O� �O ��L�*(��! 	� 
�हL1� ��, >��ह�� �� �	�� ��  ��	�� �-�� ��ह�� 
ह*@ �ह ��� ��L�*(��! ��� ह��� �ह �	g�� �� 
ह � 
�k�� ह*@ 	*S	, ह	� .ह:� >� 
�� �� ह* �� �हL1� 
�� �हL1� ह� ह��� ह*, C�� >�� ��� >���;�:� �� 
�!F���� ����� �� �� �ह� ह* �� >���  ��N� ��% 
(�!L��S �हL1� � �� ��O ,� �हH �	 .��= �� #���  
C��� <�!��D� �� #�� � ���@ ह	��� �� �हL1� 
����� �� �� ह	 �h�� 7� >� �हL1� �� C�� ��% 
C�� �����  �� �� C�� ��L�*(��! 	� �-� ��O�� �� 
�ह ह	��� �� 	6�� �6��� ��:� ह* >���  ��O <� �ह 
-����� �����@ 	Q �ह �ह�� ��ह�� ह2� �� �
 �हL1� 
�� ��!L� ���� ह��� ह* �� . ���� ��  >��ह�� 	� ह	��  
.�-� ह* �� >���  ���&�	 x�� �हH �O हQ@ 	*S	, ह	 
�
 ����� हQ �� �ह��� �� �	'�� 	� �
 C��� ���� 
k� ����� �� #��� �� �*�L� 
 � 	� �ह�� �*�� 7� 
#��� �ह�� !��� �ह 7� �� ". �̂��� >� . O��	�"@ 
�	'� ;�� �� �ह ��L��� S��� ���� 7� �� C�̂ �� 
���� ���� . F	� ह*@ ���� #��� �d��� ���हO@ 
l�� ह� 
�� �हH �हH �)� ��L� �� 1�� 	� <� ह	 .�-�� 
हQ ,� >��ह�� 	� <� .�-� ��� ह*@ C�� l�� ��% 
�!�� � 	�S ह	��� �ह�� <� �.�� ��� �� �ह�� O��	� ��% 

�ह� �हH ह*, �ह ह	��� �	�� �� ह� �S!�>S �����@ 
�ह �
 �� 
d� Z��� �� �!8� ह*@ >� 
��� 	� 	Q R��� 
�.���� ��ह�� ह2� ,� >� �� ����!�"�= �� 
���� 
�.� �� >�� ��<�����2!'� ���� �� �^ह ���� ह2�@ 
	*S	, �ह�� �� Mq 	� �� kZ�� ���B ह*, #�� kZ�� ���B 
�� ����� � ���� 	� ह*@ 

�� ��घ .*� �/ � (V�� *�	�): �)�2��L�= �� 
�� �� 
�� �हH � ��@ �� �� #� �� �!:�8�� 
��% 
7�@ 

>�. (��� �) VN�
� .���K�� ��	
U �
�� 
���� 
हQ, >� 	� ��� �!:�8 
�� ह*? �हL1� �� �� <� ����� हQ 
,� �ह <� ����� हQ ,� �� �� �� 
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�	g�� ह*, �� �	g ���� �� ह	��� 	��� ह� 
ह� ��O��@ 

	QS	, �ह�� �� 	 g� ��� ह*, � ���� ��  C�.� 
����� �� ;�>	�� L�2 � ��  �!��G7�= ��  ��O �2�� 
!��� ��  k� 	� O� � L�� �*��� ���% ह*@ >� 
� L�� 	� ह	��� � ���� ,� .�: ��  "�G	� ��"  
���, .�!� .�!��D� �� L����� ह*@...(�	� �� 
घ���)...	*S	, 	Q 7�S� �� ��>	 ,� �2���@ 

THE DEPUTY CHAIRMAN: I am sorry 

that is what I was discussing with Mr. Pranab 

Mukherjee that the time is very little. 

>�. (��� �) VN�
� .���K�� ��	
U 	*S	, 	Q 
�ह �ह�� ��ह2�� �� �2�� !��� �� �ह � L�� �� 
.� ���� !��� ह* ��=�� �ह O�L1� ��ZS� ��  ��O 
ह*@ 	Q >���  �-��� � N �हH �ह�� ��ह�� ह2�, 
����� >��� �� ��L� �
� ��� ह*, #�	� "�G	� 
��� ����� ��O � N !��� ��S� �O हQ@ 	QS	, 	Q 
�ह �ह�� ��ह�� ह2� �� ह	��� ह� �हL1� �� C�� 
� N >� ��ह �� �-� ��O�� �� �% ����:� ��  
p�� >��� ��� >|�� �d���? 

	*S	, 7�d� 	� ह� O� 
�� 	 g� ;�>	�� 
O� �� :� ��  
��� 	� �ह�� ह* �� ����� �� �ह 
�S���C� ���� ह* �� ह	 ����!H �?� �� 
�)����� O�2�� :�, �2��!�'� O� �� :� 
>�1�ª2� �����@ 	*S	, >� .�: 	� 50 ����� 
��:�?� ��� हQ ��� 	� �� ���
 35 ����� 
	�ह��O� �h� ��-� ह* ,� 
��� �� �:?� ^ह& 
���� �� 	U�� ह� �हH �	�� ह*@ 	Q ����� �� 
����� ��ह2��� �� ��� �ह ;�!"�� >��� �?	 ह* 
�� !ह ह	��� �	�� �� �e���� �� �2�� �� ���  
	Q �ह >����� �ह �ह� ह2� �� 	�ह�� �	��' ����� 
ह	��� ����� �� : k �� ह* ���� ���� ह��� ���!= 
	� ,� 35 �S(L���� 	� �� �ह� ह*@ C�� >� 
����� �� ह	��� 6 ��- ���!= �� �ह ���� ��ह� �� 
#�	� ����� ��� �����? �
 ह	 ����� 
���� हQ, 
#��� �S���C� ���� हQ, !ह 
ह � ��8'� ���� 
ह* �� ह	��� �ह�� �2��!�'� O� �� :� � �ह� ह*, 
����� >� ��  ��O �� ;�!"�� �k�� ह*, !ह C�� 
�	 ह=��, 
�� 	� ;��	�� O� �� :� ��  ��O �� 
C�n�	�� ह��� ���हO !ह �हH ह��� �� ��	 ��� 
��ह ����� ,� ����� �ह�� l�� <� L�2 6� हQ ��� 
	� ���� 	*	S, �� ह	��� �ह�� l�� <� L�2 6� हQ 
��� ���� �)� हQ, ����� ��� �हH ह* ,� #��� 
���� ��� �ह� ह*@ l��  
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L�2 6� हQ ��� 	� $�*� 
�S'� �हH ह*, ��Z�� 
O�� �� �� �!�� ह� �हH #x��@ ��� �हH ���� 
ह* �� �:?� �हH ह* ,� �:?� ह* �� ���� �हH ह*@ 
��� ���� L��SS' �� ��  L�2 6� �� �ह� हQ ,� O� 
�� .� �:�? �� ��	 �� �ह� ह*@ �� >� ��ह �� 
��	��� �
 ;��	�� �:?& 	� ह��� �� L��SS' u� 
O� �� :� �� ह	 ��� 
�� �����? ����� ह� CmN� 
ह	 ह��� O� �� :� �� ;�!"�� ���, ����� C�� 
ह	��� 
�� ह� �m�� �ह��� �� >� �H! ��  p�� �� 
ह	 �:?� �� �!��� �� �ह� हQ, #� �m�� �H! �� 
�� �m�� ह� �:?� ह��� ��� ह	 �ह�� हQ �� ह	��� 
L��SS' �S��������� ह� �ह� ह*@ C�� ह	� �:?� 	� 
�m�� � "�� ���� हQ �� ��v�� ��  ��7 ��7 � &!A� 
��  
��!� �� <� .�-�� ह��� ,� >���  ��O ^�!"�� 
���� <� �k�� ह*@ 	Q 	�
� �� �� �ह� ����� ��ह2��� 
�� ���� ����� �� >� 
��� 	� ��� ����� ह*, !ह 

��O�@ >���  ��7 ह� ;�7�	� �:?� �� �� ;������ 
.� ��O��, #���  ��O ��� ��% i��.� L��Y� ����? 
C�� ����, �� ��� ����? �ह <� 
��O� 

	ह�.�, >��� �ह�� 	Q C��� !\[� �	�Y� 
���� ह2�@ "M�!�., 

SHRI SANATAN BISI (Orissa): Thank 

you, Madam, for giving me this opportunity. 

The House and the hon. Members are quite 

aware that of the Directive Principles of State 

Policy and concerned, Article 45 of the 

Constitution, which deals with it, clearly 

indicates that within a period of ten years 

there should have been education for all 

children. Since we have been unable to 

achieve this objective, we are all very sorry 

for that. But, it was a proud privilege as per 

the Common Minimum Programme of the 

United Front Government, our ex-Minister, 

Shri S.R. Bommai, had introduced a Bill in 

this House. This Bill was introduced on 28th 

July, 1997. As per the decision of the 

Supreme Court in 1993, since it was the 

concern of the nation and the -concern of 

several other persons, the Bill was introduced. 

It was a historical document because it was 

introduced in the SOth year of our 

independence. The main Objects and Reasons 

of the Bill, as mentioned therein, were of two 

types—universalisation of elementary edu-

cation and eradication of illiteracy. By 
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that Bill we are empowering the children of 

this country to have elementary education, 

free education, compulsory education as their 

fundamental right. It is a historical Bill. Then, 

I would like to mention that when we were 

observing the Special Session of Parliament 

on the eve of the 50th year of our 

independence, many Members had expressed 

their views on various aspects, but no agenda 

was adopted. We simply passed some Resolu-

tions. I would like to know from the present 

Government whether they are going to bring 

that Bill. They can bring some amendments 

also in it. But, to my knowledge, as far as this 

Bill is concerned, it is quite elaborate. All the 

things have been given therein. Since We are 

in the 50th year of our independence, it is 

high time that at least in this year we can 

adopt these things, though we could not 

resolve this thing when there was a Special 

Session. Most of our problems will be solved 

by this. 

 

There are millions of people in our country 

who can neither read nor write. The illiteracy 

rate in the country is 47.79 per cent. India has 

the largest number of illiterates in the world. 

Annual targets should be fixed to reduce 

illiteracy. There is no such document with the 

present Government which indicates by 

which year they are going to complete this 

task and what is their annual target. So far as 

literacy rate in males is concerned, it is 64.13 

per cent, and in females it is 39.23 per cent. 

Our ex-Prime Minister had given a slogan, 

 

'Each one teach five'. I do not know what 

the present Government is going to do in this 

regard. The Prime Minister stated in a 

function on the International Literacy Day, 

that is, the 8th September, regarding 'Each 

one teach five'. I would like to know from the 

Government whether they have got any 

programmes to that effect or not. The present 

Government has stated that there are 30 crore 

children who are not going to school. So, we 

should adopt the slogan, 'Each child to 

school.' Regarding sanctions there is a very 

important aspect. 
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Today in answer to my question, the 
Finance Minister stated that a certain degree 
of uncertainty has been created by sanctions 
and there is suspension of external assistance. 
Our Minister stated that from the World Bank 
we are getting 25 per cent of our Budget. 

DR. MURLI MANOHAR JOSHI: It is 25 

per cent of a certain component of education 

in the Budget. It is not of the total Budget. 

SHRI SANATAN BISI: Not the entire 

Budget? So far as your Ministry is con-

cerned, it is only 25 per cent. 

DR. MURLI MANOHAR JOSHI: There 

are certain schemes in which about 25 per 

cent comes from different agencies as loans 

and as aid, not of the total Budget. 

SHRI SANATAN BISI: I would like to 
know from the hon. Minister the details about 
the sanctions. We are getting loans from the 
World Bank, from Britain, from the 
Netherlands and from other countries. There is 
a publication of the World Bank in which 
importance has been given—so far as primary 
education is concerned—to population. So, I 
would like to know from the hon. Minster 
what the actual publication of the World Bank 
regarding the objectives about primary 
education. The other'thing, I would like to 
know is, how much we will get from • 
international agencies. What are the effects of 
sanctions? 

We are more concerned about the dropouts, 

a large number of children drop-out from 

schools. How to inspire the children and their 

teachers and parents? The parents think that if 

their sons or daughters go to school, whether 

they will get a job or not. High drop-out rate 

of rural children can decline in case of drastic 

alternative perspective. I want to know what 

are the perspectives? The school have become 

unattractive. The environment is not 

attractive. 

So far as the mid-day meal scheme is 

concerned, there was an answer from the 

Ministry that the national allocation made for 

the scheme in the year 1995-96, could 

not be fully utilized due to operational 

difficulties encountered by the State in the 

releasing and distribution of foodg-rains. 

Hence, I would like to know whether during 

1995-96 there had been any monitoring so far 

as the mid-day meal scheme was concerned. 

The dropout rate from class one to class eight 

in case of Scheduled Castes was 66.23 per 

cent and for Scheduled Tribes it was 77 per 

cent. 

The last point is regarding the educational 

system that is prevailing in Orissa. It is a very 

backward State. According to the sixth All-

India Educational Survey 1993, conducted by 

NCERT, New Delhi, 734 primary schools of 

Orissa had no roof. But, according to the 

Government of Orissa and other news paper 

report the number of schools which have no 

roof was 1084. For 10,206 primary schools, 

the roof is of straw. 

The second thing I would like to know 

from the Minister is regarding several 

dificiencies in the implementation of Op-

eration Black Board. Things are inadequate, 

teachers are inadequate, equipment and other 

things are of sub-standard. In Orissa, for 42 

lakh students there are 42,104 primary 

schools and for 13 lakh students, there are 

11,716 elementary schools I will just tell you 

about the teacher rate in Orissa. In the 

primary schools, there is only one teacher for 

38 students. In M.E. shcools, there is one 

teacher for 30 students. And in high schools 

there is one teacher for 12 students. In the 

local areas, in the rural areas, political 

appointment are being made. Teachers are 

being appointed on political considerations. 

In Orissa, in 1053 Gram Panchayats, there 

is no school. The total number of Gram 

Panchayats is 5273. In 1053 Gram 

Panchayats, there is no school. In 2650 

primary schools, there is only one teacher. 

So far as the literacy rate in Orissa is 

concerned, in the case of males, it is 63 per 

cent. In the case of females, it is 34 per cent. 

In the backward KBK Districts, 
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i.e. Kalahandi, Bolangir and Koraput, it is 
only 10 per cent. 

I would like to point out that the 

Committee on Petitions of the Rajya 

Sabha, headed by Shri O. Rajagppal, had 

been to Kalahandi. The Committee had 

highlighted the sad plight of the people of 

this area. The Petitions Committee sub-

mitted its report to the Rajya Sabha on 31st 

March, 1998. In that Report, in para 24, 

under 'Educational Activities', the 

Committee had said: 'Seven classes were 

being run in the school with only one 

teacher. Students were sitting in kuchcha 

floor. The quality of rice and dol were 

substandard'. The Committee had made 

certain recommendations. This has to be 

looked into. 

I hope the hon. Minister would give 

specific answers to the points raised by 

me. Thank you for giving me the oppor-

tunity. 

SHRI RAM NATH KOVIND: (Uttar 
Pradesh): Thank you, Mr, Vice Chairman, 
for the opportunity you have given to me 
to participate in the debate on the working 
of the Ministry of Human Resource 
Development. 

Sir, we all know that women and 

children constitute about 67 per cent of our 

population. Therefore, unless there is a 

reasonable development of these two 

segments of the society, we cannot achieve 

a sustained and equitable growth of our 

economy. This is quite evident from the 

widely-quoted example of Kerala, within 

our country, and the East Asian Tiger 

economies which have built their 

economic miracle on the foundation of a 

near full literacy of their fcmale 

population, high female work participation 

rates and high levels of child walfare and 

development. 

Keeping in view the requirements of 

these two segments, our Government is 

aware of the need to incorporate women's 

concerns and perspectives in the decision-

making at all levels. As a result of the 

Seventy-third and Seventy-fourth 

Constitutional (Amemdnent) Acts, nearly 

ten lakh women are now enjoying positions as 

Members and Chairpersons of Panchayats and 

Nagar Palikas in the entire country. They 

have proved their competence in steering 

these bodies and in ensuring that they keep 

the development task foremost in their 

agenda. 

Sir, they are bringing about a slow, but 

lasting, transformation in politics and de-

velopment at the grassroot level. Their 

experience has encouraged us to bring 

forward the Constitutional (Amemdnent) Bill 

for reserving 33 per cent of the seats for 

women in the Lok Sabha and in the State 

Assemblies. 

There are so many beneficial activities 

being done by the Ministry of Human 

Resource Development at the Central level as 

well as at the State level. But tne fact is that 

the benefits flowing to women in the 

governmental programmes are inadequate. 

Therefore, it is necessary that all Central 

Ministries and Departments formulates the 

Women's Component Plan, as suggested by 

the Planning Commission and the Department 

of Women and Child Welfare, earmarking all 

the specific financial and fiscal resources 

separately for women. 

5.00 P.M 

Sir, in our society, the girl, is the most 
unwanted and neglected child. But our 
National Agenda for Governance and the 
Government lay the highest emphasis on 
raising the status of the girl child to that of 
the boy child. 

Sir, I am happy that the Government has 

continued the Balika Smridhi Yojana. 

However, considering the target group, it is 

clear that the present allocation for the 

scheme is inadequate. I will urge the hon. 

Minister of HRD that he should consider the 

recommendations of the Parliamentary 

Standing Committee on HRD and 

significantly increase the allocations made for 

the most deserving scheme. 

Sir, I also urge the Government to quickly 

draw up plans for providing free education for 

girls up to the college level which should 

include professional courses 
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also, as per our National Agenda for 
Governance. I am happy that a provision of 
Rs. 100 crores, though it is a small step, has 
been made in the Budget for this purpose. It is 
in the right direction. I take this opportunity to 
congratulate the Government for this. 

Sir, to ensure the safety and security of 

girls, keeping in view their dignity, provision 

of basic facilities in schools, like sanitation, 

should be amongst the strategies that should 

be followed, so that the parents who are not 

sending their girls to school could be 

persuaded to send them to school. 

There is another laudable scheme. That is 

the Rashtriya Mahila Kosh. It has provided 

loans to more than 3 lakh women working in 

the formal sector. 

The Indira Mahila Yojana is a very good 

concept. We all realise the need to provide all 

the services for women at the village level. I 

have heard that the Planning Commission has 

agreed to provide Rs. 425 crores for the 

scheme during the Ninth Plan. I request the 

hon. Minister to ensure that the expansion of 

this scheme is taken up immediately so that 

the women in the country can be organised as 

groups and their capacity enhanced to avail of 

the benefits and opportunities being provided 

through governmental and other agencies. 

Sir, I feel that the short-stay homes which 

are financially supported by the Ministry of 

HRD are doing a yeoman service to the cause 

of women and girls in distress. 

Sir, to conclude, I take this opportunity to 

say something on the Kendriya Vidyalaya 

Sangathan. Incidentally, I happen to be a 

Member of the Kendriya Vidyalaya 

Sangathan. During the last two years I 

pressed for holding the Annual General 

Meeting. The former Minister is sitting here. 

I requested him so many times, but the AGM 

did not take place. 
I take this opportunity to congratulate Dr. 
Joshi, the hon. H.R.D. Minister, who has 
given directions for holding the 
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Annual General Meeting. In the Kendriya 
Vidyalaya Sangathan there are so many 
matters on which no final decision could be 
taken yet. The AGMlTgoing to take place on 
21st of this, month and it will take a decision 
on these matters. 
Sir, for so many years MPs were entitled to 
the recommendation for admissions of two 
students in Kendriya Vidyalayas. There had 
been some Delhi High Court Order as a result 
of which that scheme was with held.  I am 
happy to 
Note___1 am sure other hon. Members 
must have received the circular__that 

the present Government has restored that 

facility. That means we can now recommend 

two names for admission to any of the 

Kendriya Vidyalayas. With these words, I 

conclude. Thank you. 

DR. B.B. DUTTA (Nominated): Sir, I 

really feel said that as far as education 

and human resource development are 

concerned, we are still in the same trap. 

We have not yet been able to get out of 

it. People in India are-'eagerly awaiting a 

new beginning to be made In the field, of 

education. Of course, a lot of good things 

have happened, but a lot of bad things 

have also overpowered our entire system 

of education. That is why the rate of 

illiteracy is so high; that is why the rate 

of drop-outs is so high; that is why girl 

children are still being neglected in the 

matter of education.   

Sir, a large number of schemes have been 

initiated by our educatin managers. The 

pattern of allocation ensures that something is 

allocated to all the schemes so that nobody is 

angry or unhappy. 

Sir, education is an instrument for social 

transformation. If we do not promote 

education, that means we are not going to 

create a real democratic and progressive 

society. That message is not reflected in the 

Budget. In the Budget, allocations have -been 

made in such a way that each and every 

scheme gets something and everybody is 

satisfied. The pattern and proportions of 

allocations remain the same. if you go 

through the
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Budget of earlier years and compare it with 

1998-99 Budget, you will find that the 

allocation is more or less constant. If you 

take out the inflation element and reduce the 

allocations in real terms, the allocation will 

be a little less than before—another steady 

trend. 

I do appreciate the reason why we have not 

been in a position to marshal a good quantum of 

resources in favour of education, but the million 

dollar question is, it is not only the quantum of 

money, but it is the way you utilise that money 

provided for education. Take for instance, the 

case of China or of some other South-East Asian 

countries. They have ; spent as much percentage 

of their GDP as we are spending. Some 

countries have allocated even less percentage. 

But, they have come out with much more 

marvellous results. They don't have a dismal 

picture, as we have. Sir, instead of quoting 

figure after figure, I would like to emphasise the 

need for structural changes in the educational 

sector. But that structural change has not been 

attempted by the hon. Minister who himself is a 

distinguished educationist. We expected some-

thing from him, but that is missing. Is it not a 

fact that in India's education system there is an 

in-built bias for higher education? For whom 

and for what purpose? 

Yesterday, the hon. Member, Shri O. 

Rajgopal, who has initiated the discussion in 

the House referred to the education system of 

Lord Macaulay. Have you tried to move 

away from that system? No. The same 

structure remains. Just now, the lady hon. 

Member, Dr. Bharati Ray has put a question, 

"How many students who have secured 

degrees in higher education have gone 

abroad?" Do you have the statistics? You 

will find children of Minis-ten, top 

executives, administrators and Members of 

Parliament going abroad. Here in Parliament, 

we are discussing about development of 

education. We are bound to send our children 

abroad. When they go abroad, they do not 

return to India. They will say, "Daddy, we 

have no opportunities in India." We spend 

money  on  imparting  higher  education. 
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The higher education acquired by our students is 
being used by some other countries. I would like 
to know from the hon. Minister: Why is so much 
emphasis being given on higher education? We 
have a very fine system of higher education. 
There is no doubt that in higher education there 
is a dark side as well as a bright side. In spite of 
the existence of a darker side we have got some 
marvellous institutions, some marvellous 
universities, some advanced research institutes 
which are giving as excellent products. But then 
a large number of products are crossing the 
border. So, I ask : Why is this bias still 
persisting? Why is there no bias for elementary 
education which is crucial for the Society to turn 
the corner? After repeated postponement of the 
"Goal for reaching universalisation of 
element&ry education", the task to accomplish 
that goal became tougher and lougher over the 
years. As the goal became tougher and tougher, 
the allocation of resources in favour of 
elementary education has declined. If you do an 
inter-sectoral analysis of the allocation, you will 
know about it. This is one very sad aspect. Are 
we not hypocrites? For the last one year we have 
had a grand debate about compulsory and 
universalisation of elementary education for the 
age groups of 6 to 14 years throughout the 
nation. Then, we also talked of bringing a Bill to 
make it a Fundamental Right. Should it not find 
some echo in the Budget? ... (Interruptions)... 

THE VICE-CHAIRMAN (SHRI JOHN F. 

FERNANDES): Dr. Dutta, are you yielding? 

We have no time left. If you are yielding, it is 

well and good. 

SHRI O. RAJAGOPAL: Dr. Dutta, you 

were saying that the allocation for primary 

education has declined. In fact, it has gone up. 

This time it is 65.45 per cent. 

DR. B.B. DUTTA: Please allow me to 

finish. You have your point and I have my 

point. I can go on arguing about it, but there is 

no time left. 
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The second point is regarding formulation 
of schemes. These schemes are formulated 
in Delhi. Then, the State Governments are 
taken into confidence and then these are 
operationalised. Actually these schemes 
have no reference to the ground realities. If 
you want that 100 per cent literacy should 
be there in India, then, in a fair economic 
way we can achieve it, provided there is a 
proper decentralisation. I will give you an 
example. I come from the North-East 
Region. I have seen this in Mizoram. This 
year it is number one in India in the literacy 
list. It is the participation of the community, 
it is the participation of the voluntary 
organisations spontaneously coming out of 
the social canvas, that made it possible. You 
have not spent too much money on 
educating Mizo students. If you watch the 
percentage of Nagaland also, you will find 
that wherever the community activities are 
strong, literacy rates have gone up. Similar 
is the case of Arunachal Pradesh. A 
Minister from Arunachal Pradesh is sitting 
here. I think he will corroborate, I am told 
that the Digvijay Singh Government in 
Madhya Pradesh, by giving elementary 
education to Panchayats, are getting far 
better results. Now, this is the kind of 
thinking that should inform the Budget. 
Sir, my next point is this. My State, 
Meghalaya, is a backward State in the 
North-East because community participa-
tion was lacking, because the District 
Council made a bungling. Here, the role of 
the District Council has to be questioned, 
the nature of its functioning has to be 
questioned. Village participation was less. I 
am just giving this information so that the 
hon. Minister may think over it. 
THE VICE-CHAIRMAN (SHRI JOHN F. 
FERNANDES): Dr. Dutta, please conclude 
now. 
DR. B. B. DUTTA: I will take just two or 
three minutes more. 
THE VICE-CHAIRMAN (SHRI JOHN F. 
FERNANDES): You have already taken 
four minutes in excess. Please conclude 
now. 
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DR. B. B. DUTTA: All right. Sir. Just one 

more point. 

In higher education, we should concentrate 

on excellence. We do not want too many 

institutions, too many research institutions, 

too many universities, too many colleges these 

are already too many of them in India today. 

That is why the University Grants 

Commission was given the statutory power to 

prescribe the pay-scales of university and 

college teachers. The University Grants 

Commission has a role to play in ensuring that 

excellence prevails in higher education. Now, 

this is also being ignored. I do not know why 

the Human Resource Development Ministry 

this year had a row with the Delhi University 

teachers. I mean the agitation over the UGC 

pay-scales. These pay-scales were prescribed 

by the University Grants Commission. And 

the purpose is to see that the talented people 

who come to university and college education 

as lecturers, as teachers, should be at least 

paid at par with the Indian Administrative 

Service officials. That is the goal. That is to 

attract talent to universities. We have seen 

how all the talent from the universities, all the 

toppers, were going into the Administrative 

Services neglecting education. That is one of 

the main goals. But there is no time now and I 

am not going to deliberate on that. I would 

only say that the claim of teachers to be paid 

as per the prescriptions, as per the 

recommendations of the University Grants 

Commission also stands on a strong ground. 

We should not indiscriminately increase the 

number. We should try to increase the degree 

of excellence in the institutions of higher 

education in the country. I would only request 

the hon. Minister who is here: please make a 

new beginning. There are umpteen schemes 

like the nonformal education and mid-day 

meal scheme which are highly pilferage-

prone. All states are not equal. The social 

canvas everywhere in India is not the same. 

So, dumping a lot of money, the scarce 

resources, there, has got only an adverse 

fallout. Before the Ninth Plan allocation 



  
299    Discussion on the Working of 

 

come, by the time it comes and when you 

really address yourselves to the task of 

achieving literacy, these few points I have 

reminded you of, I think, will be kept in your 

mind. Thank you. 

THE VICE-CHAIRMAN (SHRI JOHN F. 

FERNANDES): Thank you, Dr. Dutta. Now, 

Shri Rama Shanker Kaushik. 
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	� ;��!�� L�2 6� हQ@ ;��!�� 
	*���	�� �	������ हQ !� ����� हQ@ �ह� हQ �� #��� 
>����	 �हH CmN� ह*, �हH 
 �� ह*@ ह	��� �ह�� <� O� 
�!��
 (L7�� ह* #A� ;.�: 	� �� 	*���	�� �� ह* 
����� ��v!�ह �� ������ �� ����� �� .��� �d�� 
ह*, ����� .� <� �ह� ह*@ ����� ��% .-� #��� 
	Q���	�� 	� #� ��� �� �हH �ह�� �� ���� ���� ��  
p�� ��% ���'!�ह� ��� �
 f� 	*���	�� �� ��ह�@ �� 
���� . [�'!L7�O� हQ@ !ह O� C�� 
�� ह*@ !ह !हH �� 
�M��' ह*@ 	Q �ह 
�� �हH �k� ��@ ����� >� 
�� �� 
�� �� ����O �� �� 
m�� ह�%L�2 � ���� ��ह�� हQ 
#��� OS�	:� �	��, �2��� ह�%L�2 � �� ���� 
O�2�� :� .��� ह� ह* �ह 	���� ���� ���हO@ >�	� 
��% ��.�ह �हH ह* �� ;��	�� ��x:���D� �� �� !� 
��	 �हH ���� ह*@ ह�% L�2 � �� l�� �:?� ह* �� ह� 
O� �� �	��� ���हO@ 14 !8' �� 
�� �� �ह�� <� 
ह�@ C
 �� C�� 	� 14-15 ��� �� #� 	� 
m�� 
ह�%L�2 � 	� �ह �� ह� ���� ह*@ :ह�= 	� �� �ह �� ह� 
���� ह*, >�	� ��% :� �हH ह*@ �� l��  
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(L7�� 	� ���� #��� <� [�!L7� ���� ���हO 
�� 
m�� ��� �h�� ��ह�� हQ@ �2��� 	Q �ह ����� ह2� �� 
�� �?� O� �� ���� �?� .� ��  �� �p� �� 
;��:� ह* #��� O� ���& �ह <� ह* �� !m�= �� 
OS	�:� �हH �	��� ह*@ ����� ����!H �� �x!H ��� 
�� �� #��� Nx!� 	� �� ह�%L�2 � ��  ��O OS	�:� 
�हH �	��� ह*@ 
ह � �� 
m�= �� OS�	:� �हH �	��� 
ह*@ �ह (L7�� �� .�- ����O@  �� �#� �� �� 
;��:� !�� ह � ह* ह�%L�2 � �� #�	� O� ���& 
�ह <� ह*@  

����� 
�� 	Q �ह �ह�� ��ह�� ह2� �� [��!����� 
�:?� �� �(0� �� �� � N ��� �ह� हQ@ 
ह � CmN� 
�� 
ह*@ !*�� �� �2�� O�2�� :� .��� ��  ��O 	�
� �� �� �ह�� 
ह* �� 1 ��- 25 ह��� ���d e�O ���हO �
 ह	 �2�� 
�����  �� O�2�� :� .� ��O���@ -*�, !ह #��� >� 
�� 
�� �ह��
 ह���@ ����� [��!����� �(0� �� �� �� 
���= ���� ��ह�� हQ #���  ��O �� �� 
����= ��� 
�ह�� ��. O�. �%. ��. �� �x� ह � 7�@ >� 
���x� �� �ह C��?� �� ��� 7� �� !ह ह	��� #���= 
��  ��7 >� ;��� �� � S��� �� #��� ह	��� 

�������� �� �	L�� <� .2� ह���@ ह�%L�2 � �� >��� 
��� ���� !��� �d�� ��  ��O [��!����� �(0� �� 
��. O	. �� %. ��. �� 
ह � 
S� 	हf! ह� ����  
ह* C�� #��� x�� �����  �� #���� ���, #��� 
;U������ ��@ �घ  #���= �� �ह �ह� �� � )ह� ��� 
;��� �� ;������� ���हO #��� �2N�@ ��. O�. �%. 
��. ��  ����� �� #��� ���O� ,� C��� �d�� �� 
#�	� ;�:�?� ��� �� �घ  #���= 	� �� CM� #���= 	� 
-� ��� ...(��� +� घ���) V�	�, ,� 7�S� ��>	 .� 
.���O@ 

V��K�4�J (�� $s� T�. ��;.>�): �हH �हH@ 
,� �हH �	����@ �� ��� -f	 �� .���O@ 

�� ��� ��+� +/.�+U x�� ह*@ 7Q�� @  

>�. ��	&' +! ��� ���� �.� (.,ह��): 	�M�!�, 
���� 	��! ����"� �!��� 	�
��� �� <�� ���� ��  
��O L!��� �� .�, �	��
� ����, ���� ��" !�. 
���� ह2�@ 	Q O� �:?� ह��� ��  ���� �� � N �:?� ��  
�	g�� �ह� ह2� <�8& ��  �2!' �ह�� ��ह2���@ ह	 �
 
����� �ह�, �h�� �ह�� 

"�� �!�� �� �!	 \� ��, �� �!�� �� �!	 \" �ह <� 
�h� 7� �<�� 

"�!�� .!�. �!��	, �!�� ..��� ��
��" 	Q 
	���� �ह� ह2� �� �� Mq ����� �� ��i� �����= ��  
���  
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����� <� �!<�� �ह� ह=, 	��! ����"� �!��� 
	�
��� 	��! ���� ��  ��O, 	��! >��ह�� ��  ��O 
	��! ��L�� �� ��  ��O �
�� C�"� �!F�� ह*@ 
>���O >��� ह	��� �(f	� �!���, ���L����� 
�!���, ह	��� �R��(f	� � &= �� �!��� � S� ह � 
ह*@ �
�� ��L���= �� p� ��% �� , �ह��% ��  ,� <[!
� 
��  ह	 #� 	���� �� �हH �ह �� ���� �ह�� �� ह	 
>� 	 6� �� �� ���� ��ह�� हQ@ �� -�� �� �
 
S�. ��:�, �ह�� �� 	��� ������� ह*, <U��� :�L
 
��  ;v��� �!a�� ह*, �:?��!.2 हQ, �:?� 	�
� <� ह* 
,� i����8 �� <� #Mह� 
ह � �ह�� ��� ह*@ >� .�: 
�� :*?�&� <�!0� ��� ह*@ �ह S�. ��:� C��� 
i����8 ��� �� ����@ C�� !ह <U��� :�L
 ��  
�!a�� ह* i����8 ��  P��� ���� �� >� 	 6� �� 
:*?�&� <�!0� ��� ह*@ <U��� :�L
 ��  �!a�� ह��� 
��  ���� 	Q ��ह2��� �� �:?� �!<�� 	� <U��� ���!�'� 
ह= ,� �������� ���!�'� <� ह=@ �
�� >���  �:?� 
�!<�� �� ��� �� .2� ���� ��  ��O �� 
ह�� ह� �ह� 
हQ, !ह ह	 .2� �हH �� ����@ 	Q �ह�� ��ह�� ह2� �� 
� N �ह�� ��  �
� 	Q C��� O� ��!�� �ह�� 
��ह�� ह2� �� ���2&'�� 	� 	��! ����"� �!��� 
	�
��� ��  �	�	 	 E= �� ��S���@ ह	 �
 �� ��� 
C��?�O� �� ���� हQ, ह	 �!a��= ��, ���हf����= ��, 
���हf� �	�?�� �� ��� C��?�O� �-�� हQ? ह	 � � 

.��� हQ@ ह	 �:?�, ह	 �!a��, ह	 ��-�, 	Q O� 
��8 �� ��	 ���� ��ह2���, ह�� ह� 	� !�'	�� ����� 
�� ��! ;.�� �� ��6��  ���L��� �� �)	����. ���� 
ह*@ �<� #��� L!� �.�� 7� ��� 	���F!� ��, 
��01���� �� <�!�� �*.� �� 7� �<� 	�-� ��� 
�� !�.� ��, 	Q #���  �M	 L7�� �� ���� ;&�	 
����  ��� ह2� ,� �U�! 	ह�2� ���� ह2�@ �<� 
#Mह=�� ��-� 7�� 

"	 g� ��d ���� 
��	���, 

#� �7 �� � 	 .��� �Q �, 

	���<2�	 �� :�: �h���, 

��� �7 ���� !�� C���" 

�� l�� ��!�= ��, ���हf����= �� �	� ह*@ 	Q 
�ह�� ��ह�� ह2� ��,  

"ह	 � � 
.��� हQ, � � "	' 
.��� हQ, 

ह	 ������� ह*, ���� ;�_�� 
.��� हQ 

ह	 � � 
�" ह*, � � �� ��"�� ह* 

ह	 � � �!"�� 
.��� हQ 

ह	 
���� ��� <� ह*, �:�:� ��  ��� <� ह* 

;�� ��  ��� <� हQ, ,� g�g�!�� <� हQ 

	�.  	 L��� ��-� <�, Z�.2�� ��� ��-� <� 
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�e& ��f��� _M.� <�- 

������ �� <�ह 
�"� <�- 

�<� 
��� %�� 	Q ह�, �<� -��� ���"� 
�� ����- 

�<� ह	 �2�� 
��� हQ, �हH �2���� 
� ��  
�h�� हQ- 

�:�� �� :�� :�ह�� ��, <�! �� �� 
. ह���� 

- .� �� ��ह �� ����  

�
� ���. �� ���� 

��� � <�8 ��  ���� 

���� ��� . ह���� 

�	H �� ह2�, �� <� ����@" 

	�M�!�, 	��! ����"� �!��� 	�
��� �� O� 
.:� ,� �.:� �	� ��� , 	Q >� .�: ��  � N �:?� 
	���8�= �� 
��= �� �-�� ��ह2���@ 	Q �-�� 
��ह2���, #q� ���� ��ह2��� �:?� �� . ��� �� !L�2 
� 
��O�, �ह :���� ��� ��x��� �� �7� ह*@ 
L7���� �	L��D� �� ��� ह	��� �:?� ;&��� �� 
O� ��7 
�������� ,� ��NS��� �� �M	 �.�� ह* 
,� #�� �� �M	� हQ � !�= 	� ����:, �:�-���, 
Zह��, �!q�ह ,� ����!�. �� <�!��@ �� 

����	 ह��� � !� ��S� ��  ��O ���� .�8 �:?� 
�a�� �� ह* ��� �� #�� �	�� ,� ��01 �� .2� �� 
�.�� ह*@ l�� 	� ��. ����� �:?� �a�� �� 
������& ���� ह*, #�� -�c�� 
���� ह* C7!� 
#�� �!.�:� 
ह  ��01�� �� ����= �� �{��� ह* �� 
#��� C���	 
 �� ह� ह���@ .�: ह	�:� ��  ��O 
!*(a� k� �� � ��	 ह���. �:?� �� ��01 �� 
����
& �ह�� �� ह� ��01 �� #M��� ��  C!�� 
#��$" ह=��@ #��<�R�? ��, 	Q ���� 	��� �!a�� 
,� �:?� �!M.2 V� ��.�: ;��. �� !�.� �� ��� 
���� ��ह2���, "�:?� �� ������& �!��: �� 
M����� ह*@" ����� #m� �:?� ��  ������& �� 
D� �.	 
h� �ह� ह*@ ��c ह� �� �!F! �!���� 
C� .�� ���� �� �:?� ��  ������& �� ;�k� <� 
�*��� �� ���� ह*@ ���&�	 �ह ह��� �� C
 #� ��  
�2���!�.� ��L7�� L�2 � ,� ����� ह� �हH �!F! 
�!���� <� L7���� �����@ C�� [������� �	] 
���� 
S� 
S� �� ����= �� C�"��� .� �.O ��O� �� 
!� �!F! �!���� L7���� �� ���� हQ �� #� 
�� ����= ��  	 ��	 �� 	Q���� ह� �ह �� ����� �� 
�!F! �!���� 	� �U� N�
 <�B ह=, ��� ��� �� 
����, ��� �h��� ��O ,� ���� �h��� ��O@ #� 
�� ����= �� 	 v� #E�F� C��� ��	 ��  ��O � !� 
�*��� ���� ह���@ >��� ���  
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ह���? �:?� C��� �2� >E�F� ��, 
 ����.� #E�F� �� 
�S�!O� �����@ 	����� 	�
� ��, V� ��.�: ;��. 
�� !�.� �� ह� �ह�� ह*, "	ह��� �:?� ,� ���� ��  
C!�� 	� C�	����@" #��<�R�? 	ह�.�, C<� �� 
�-�p �!F! �!����, Cह	.�
�., 
���U� ,� 
���A� �� 	*��	�� �� ��L7� ह*, #� �� ��� 30 
ह��� e�O "�@ !ह >� !8' �� 60 ह��� e�O �� .� 
��� ह*@ C
 ����� ��� ह* �� >��� ��� .��� >� 
�!F! �!����= �� >������Z��, �!��� C7!� #m� 
�:?� ;�Y� 
��� �� ;
�" ��.�:� �� ;�:?& �.�� 
��� ��@ �ह ����� ह O �� <��� 	� ;�� [�(\ ,�� 
�� 8 ह��� !�G8� �� C�"� �हH ह*, C�� �� ��L7��= 
Cf��� ���M� ���= �� ह� �ह� Z��� ����� �� ��� 
�� �ह� Z��� �����? ���&�	L!e� ��	���� 
�!8	�� #f�M� ह��� ,� �:?� �� �.���� �ह #E�F� 
<� �हH ह*@ 

	ह�.�, �� ह	��� .�: 	� �ह�� ��	���� 
C��� �� ह*, ���= �� �h�� ��  C!�� �हH हQ �� �h�� 
��  
�. ��!� ��  C!�� ;�Y� �हH हQ, !ह�� �� :���� -��� 
	� ह*@ �ह ह�� ��F	�� �� ह*, �����QS �� ह*, 	�&� �, 
�	���	, C�	 ,� Ce&��� �� ह*@ l�� ह� (L7�� 
��o ;.�:, 	R� ;.�:, #d��� ,� �
ह�� ��  
��.!��� >���= �� ह*@ 

#��<�R�? 	ह�.�, �� �!F! �!����= �� 
��
�� i��.� ह� -��
 ह*@ �� ह� ���A� ��  	 - 
��0x �� .�-� �� ��� �!��� �� p�c ��  �� Mq 
���� 
Zह.2 �2��!G��� ,� �-�p �!F! �!���� 	� <� 
C[�!L7� ��  ���& �� 
��.� ह*, �	�
�: >� ��� 
�.6�� �!F! �!���� ,� .�: ��  �	�	 �!F! 
�!����= ��  ��
�" 	� <� l�� ह� 
��� C-
��= 	� 
������ �ह� ह*@ 	ह�.�, 	Q ��� ���� ��ह�� ह2�@ 
"��	�i�!�.�, #���!�:!�.� �(F�	� �(0� �� �!F! 
�!���� �:?� ��  �2�� ��
 �� �U�� �� �.�� ह*@ 
>��ह�� C7':�L
, �	��:�L
 ,� <�8� �!��� �*�� 
�!8� �(F�	� ;��	��= �� �h�O �� �ह� हQ@ <����� 
�!L!-�!���� 	� �(F�	 �� ��ह�� ���� �� �k�� 
�हH 7� �� �ह �k�� �� 7� �� ह	 �(F�	 �� C��� 
:�] �� ^ह& ��� ���� ह	��� 	U��� Z��� ��� 
��� @ �� (L7�� �ह ह� �� ह���� �� 
��� ��  ��O 
�.6�� �!L!-�!���� 	� ��L�� � ���' �� N�
 �ह 
�ह�� 	� ��� ���� ह* �� ह	 ��L�� � ;��0x�� 	� �h �ह� 
हQ@ !ह #�� "�*� ���'" �ह�� ह* ,� Zह.� �� "ह�> 
���'" �ह�� ह* ��=�� Zह.� ���' �ह�� 	�  
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#�� C�	�� �� 
�" ह��� ह*@ 	�
� ��, �� �!a�� 
हQ >���O -�� �� �� ��  ��	�� �ह�� ��ह�� ह2�. 	Q 
!�. �!!�. 	� �हH �d�� ��ह��, 	Q L!�� �:?� ह2� 
>���O �ह�� ��ह�� ह2� �� �� ��� �ह�� हQ, "!� 
��:�, !� �6�� O�S !� ������ �.�� 	L� 
� !� 
�6�� >� O� �� :�@ 	Q � N�� ��ह�� ह2� �� �� 
�:?�= �� ��� !��� .��� हQ? 	Q <� �h� ��-� ह2� ,� 
�
 ���?�O� CmN� C��= �� ��� �� हQ, .�'�= ����
� 
��-� ह*, ����� 	Q ����� ���� ह2�? �
ह�� �� 
� ��!G���� ��  �:?� ,� ��1� �2��!G��� ��  
�:?� ����� ���� हQ, �ह �� �2N ����O@ ह	 �� 
�"� <� !��� �हH ���� हQ@ �� ह	��� ���?� ����O,  

I will be second to none. But I am 
getting just fifty per cent of what the 
professors of Central Universities are 
getting. >� C�	���� �� .2� ���� ���� ���हO@ 
�:?� �� घ2� �हH �	��� ह*, �	'�����= �� !ह <� 
�	� ���� ह*@ �2&c	��� �� ���. ह* �:?� �� !���@ 
�:?� ����� �	 ���� हQ, �:?� �� ����f�� <A� 
�हH ह*, ह�p� O��#M��� �हH ह*@ 	Q <� �:?� ह2�@ �� 
�ह ��हO��-— you cannot deliver 

the goods. We cannot deliver the goods if 
we are suffering, if we are sufferers. 

#��<�R�? 	ह�.�, ��� 	Q �ह �ह�� ��ह2��� �� 
��� .�: 	� ह	 
�� ���� हQ �� ह	��� 	���<2�	 �हM.� 
ह*@ ह	 ��% �हM.� 
���� !��� ��� C� �̂�� 
���� 
�हH <� 	��� �� ��
 
� ���� ह*, ����� C� �̂�� 
	�R�	 �� �h� [�(\ C�� x�� �हM.� �हH 
�� ���� 
�� <� !ह >���  ��O �­ �� 
�� ह*@ �2�� �2 �� �हM.� 
ह	 
���� हQ ��=�� C�̂ ��� ह	��� 	�R�	 �ह� ह*@ �ह 
� �x� >� 	 6� �� ह*@ �.� 	� <� ह	 .�-�� हQ, ��ह� 
����<� ह� �� ��i��<� ह�, �ह�� <� C� �̂�� <�8� ��  
;�� O� 	�ह ह*@ ह	��� O� ��! �	
 �� 
�� �� 7� 
��S' 	*���� ��, �� ह	 �� ��� ��O���, ����� ह	��� 
��L�� �� �ह�� ह*? �ह �� ����� ��L�� �� ह*, �ह O� 
��.� �% ��L�� �� ह*@ l�� ह	 ��0�	' �� �ह� हQ@  

	ह�.�, �!F! �!���� �� D� �� <� ��� ह*, !ह 
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SHRI RANGANATH MISRA (ORISSA): 
Mr. Vicc-Chairman, Sir, I intend to indicate 
three things. One is Article 51-A which came 
into the Constitution by the 42nd amendment 
in 1976. The second is in regard to the weight 
of the school bag for children. And, the third 
with regard to institution of national 
importance. 

When we created the Constitution in 1950, 

we emphasised upon fundamental rights in 

Part III. Soon, a right-oriented society came to 

be built up. Everyone wanted his rights and, 

ultimately, in about twenty five years, all of 

us seemed to be taking away from the society 

without giving anything, to contribute to the 

society's welfare. The Swaran Singh Commit-

tee recommended alterations or amendments, 

as a result of which we got into the 

Constitution article 51(a), fundamental duties. 

I do not know why it was called Part IV (a). It 

should have come as Part HI (a) along with 

the Fundamental Rights, there are 10 clauses 

in 51(A). Each one of them seems to be very 

relevant to the life-style of modern society in 

India. It requires that we accept the 

Constitution, its institutions and we respect 

the National anthem and the national flag. The 

second clause appeals to me very much. It 

requires cherishing and following the noble 

ideals which inspired our national struggle for 

freedom. If we could go back by 50 years and 

live in the India of 1947, we would have 

probably been living a much better life, more 

disciplined, more compact and probably 

closer to idealism which had brought us this 

struggle together. It is a pity that we have not 

been trying to have all this when we are 

observing the golden jubilee of our 

Independence. I had written a letter some time 

back to the Ministry, before the present 

Government was there. I suggested that this 

could be the greatest achievement if the 

Ministry could 
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introduce the Fundamental Duties in the 

educational system. Nothing happened to it. 

We have almost run out the year. Next month 

we will be celebrating the closure of the year-

long ceremony. All this will go. Something 

concrete could have happened if we had 

introduced the Fundamental Duties into the 

teaching process.  

Soon after the amendment, three or four 

High Courts took a view that this is not 

justiciable. And all that can be done is that this 

is intended to be taught in our schools and 

colleges. This is to be read by everyone so that 

we modulate our behaviour, our attitude, our 

approach and take it as a duty. When I was in 

school and most of my colleagues must have 

read that the rights and duties are the two sides 

of a coin, one exists along with the other and 

without the one the other does not exist. 

Therefore, if we want Fundamental Rights, we 

should have Fundamental Duties together. 

That is the essence of civics. Artcle 51-A has 

remained as a detached article and has not 

taken root. I had pointed out sometime back to 

the hon. Minister that this should be done. Not 

much time has passed in between our 

discussion and now I cannot blame him that 

nothing appears to have been there. But, I sug-

gest that everyone in Parliament, everyone in 

Government offices and other public services 

must understand the Fundamental Duties and 

they must acquaint themselves with what the 

Constitution requires and expects from every 

citizen of India. I have gone to schools and 

colleges. I have contacted teachers. I have 

asked them as to what exactly the composite 

culture is which appears in another clause 

here. Many of them said, "Well, composite 

culture is a culture plus something. You know 

culture, you know composite. Therefore, when 

everything is put together, it becomes a 

composite culture." This is not the requirment 

of the Constitution. With that spirit, this did 

not come in here. Therefore, we are proud of 

our composite culture. We want a composite 

culture to be respected, to become 
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a part of our life and to be made a living 

process., It is essential that if we want to get 

out of the present difficulties, article 51(A) 

must become a part of the living process of 

the country. This is only poss-ible if Dr. Joshi 

takes interest and throws a challenge that this 

must become a part of the School instructions 

and begins with the lowest section of our 

teaching staff and goes up to the university 

level. The understanding, the message that is 

available in this is indeed of a very high 

nature and if it can really be lived and be a 

measure of living, today's problems of the 

society would be almost completely 

answered. This requires abjuring violence, 

this requires scientific temper to be kept up 

and individually and collectively the people 

of the entire country to march ahead. If we 

are able to do that, probably the expectations 

of Pt. Nehru would be achieved and all that 

we have been looking for—an ideal State 

would be possible. I appeal to the Minister, I 

appeal to all brethren in the House as also 

elsewhere that we really give the importance 

that this article deserves to receive and try to 

make this a part of the living process. 

6.00 P.M. 

I expect every bother and sister in Parliament 

to remember Article Sl-A by heart and 

modulate himself or herself according to the 

requirements of this Article. Sir, the time is 

not permitting me; that is why I am not 

reading it out. It is available in the 

Constitution but it is good if we remember it. 

The Second thing is, when it was in the 

Human Rights Commission, we had gone to 

Indore. A boy aged about 9 years put in a 

petition of complaint before the Commission 

saying, that he has a very heavy bag on my 

back which I carry home. It weighs almost as 

much as I do. I am about 20 kgs and my bag 

is about 10 kgs. It is a big load which I carry. 

We received the complaint. I had made it as a 

part of record of the Commission. We had 

issued notices to the MRD Ministry as also to 

all the relevant Departments in 
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the States. We had also contacted some of the 

foreign countries as to what the practice is. 

Some .of the countries reported to us saying, 

that there is no system of a school bag being 

carried home and back. I do not know why 

this system is now growing and children are 

being asked to carry a very heavy bag on their 

back and that also disturbs the members of 

family. While we were looking into this, we 

received 20 to 25 complaints from mothers, 

from elders in the family saying that 

homework is being insisted upon instead of 

being done routinely at school. This is an 

angle of approach which requires a deeper 

consideration than I can, probably project in a 

couple of minutes. If this aspect is examined, 

the nature of activity in school will have to 

change and the curriculum that is being 

followed in school teaching process would 

also require to undergo some alteration. If 

children else where do not carry school bags 

or books and other things and yet get 

educated, what is the difficulty in India that 

we should have this carry-type system and 

load the children without any justification? 

This may kindly be borne in mind by the 

learned Minister. If I am pround of the 

minister on account of the fact that he has 

been teaching in my Alma Mater and I am 

proud of him even otherwise because I know 

him very closely. I know his ap-proach and 

attitude. I request him to take it as a challenge 

and ensure that the school bag system is either 

totally abolished or there is a limit put on the 

load. In fact, what is being taught now is so 

differnt from what we were being taught 

when we were in that level of school. It is 

very difficult to answer or help the younger 

children in their queries at home. I often feel 

very ashamed when I am not able to answer 

my grandson's or grand-daughter's questions. 

If you look into it, she says, "Well, my 

teacher has written this and wants an answer 

to be written." It is very difficult and it 

disturbs the family life of many people in 

India. I do not know whether all of you have 

experienced this. The questions are very 

peculiar.   The   things   that   are   being 



 

taught, probably, have a different angle or 
approach. It is really becoming difficult. 

The third thing which I would like to 

mention and draw the attention of the hon. 

Minister to is about the institutions of national 

importance. These are all autonomous 

institutions and they deserve autonomy but 

Governmental control over these institutions, 

probably, should be reduced. There should 

not be any anxiety to interfere in the activities 

of these institutions unless they have gone out 

of track and require discipline. Therefore, I 

suggest that such institutions or in regard to 

such institutions, a definite approach has to be 

formed or formulated and the Ministry should 

be told that the particular type of behaviour 

that is to be shown to these institutions should 

be fixed and concretised. 

The next thing I would like to mention is, 

when I want round in the Commission, I 

asked many collectors who had been 

notifiying that this particular district had 

become literate. I was told by one collector 

that "literate" means, the man or the woman is 

able to sign his or her name. I do not 

understand if this is the standard of literacy or 

this is the test of literacy; then it is better not 

to have it. I, therefore, suggest that the hon. 

Minister may find as to what exactly the 

standard of literacy set by the States is. How 

do they report that their districts or their areas 

have become literate? In Kerala, of course, 

they say that this is not the standard, but 

elsewhere this is the standard. So, I would 

request the Minister to kindly look into it and 

find out if this be the standard, it is not 

literacy. It is cheating all of us. A lot of 

money is being spent and nothing is 

happening. 

When I was in school, we never had a 

building. We used to study under the shade of 

mango trees, and we found that education was 

all right. I have gone around in many parts of 

Orissa, in many parts of Madhya Pradesh and 

found that that type of schools still exist there. 

To say that a building must be there, so 

   much accommodation must be there, it is 

becoming difficult. It is becoming a costly 

type of system. Why do we not revert back to 

the system where classes can beheld the shade 

of trees a good season when monkeys jump 

from tree to tree. You get ripe mangoes on 

your head, on your books, everywhere. It 

gives you an excellent experience and 

teaching goes on. There is a blackboard, there 

is a teacher, there is a total discipline. Such a 

system could really be introduced and a lot of 

money could be saved and education could be 

popularised. If it is made cheaper more people 

could get into the process of education than 

what we do in the planning. All of my hon'ble 

colleague are aware of one fact; the entire 

Indian population in 1947, when we become 

independent, was 12 crores. Now, today, as 

per Government figures, 12 crore people are 

illiterate. What is the advance we have made 

and what for are we proud of? I do not see 

why we not work out a way which made 

education cheaper. Make it more viable. It 

reaches institutions and villages and pockets 

where buildings are not there and yet there 

can be 3 to 4 hours of teaching and the level is 

reached. Most of the retired teachers could be 

commissioned back, if you find they are 

healthy and they are able to keep up. You are 

paying them pension if they were in 

Government service; otherwise, there will be 

many willing people also to get engaged; 

engage them. They want engagement. They 

want communication. They want to 

collaborate. So, if such a sytem is explored, 

adopted and worked out, cheaper education in 

a more viable way can reach the people. 

One more thing which some of our 

colleagues have indicated earlier and I would 

like to reiterate is regarding the UGC. We 

gave the University Grants Commission 

certain duties and one of these was to 

prescribe the scale and look into the teachers' 

conditions of service. They have made certain 

recommendations which now the Ministry 

finds difficult to accept. Teachers have a 

special status in society.  A teacher is not an 
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employee or a servant. The teacher has lost 

his status in society because he has become a 

Government servant or a servant like others. 

There is not distinction, no special treatment 

far him. On that account teachers feel that he 

is no more having a status as his predecessors 

and ancestors had. When a teacher came it 

was customary even for the ruler of the State 

to stand up and receive him. When 

Vashishtha came to the darbar of Rama, 

Rama was standing up and was bending down 

to touch the feet of the guru. That was the 

great tradition of this country. We have lost 

that. We have pushed out the teacher from his 

pedestal to that of a public servant, and 

therefore, an inspector, a still higher officer 

and ultimately the caderised Ministry has 

been trying to control teachers. As long as we 

do not restore the status of the teacher, 

probably we cannot get back the mirth in 

education, the level in education. Education, 

which was really giving you an inner feeling 

of satisfaction, that type of education would 

not come. I do not know whether Dr Joshi is 

aware of this. If he can really put in some of 

his ideas into the system, things can improve. 

But, I would suggest that, Dr. Joshi actually 

looks into the problems of the University 

teachers in regard to their salaries and 

particularly when the UGC which is a 

Statutory Body meant for the purpose has 

made recommendations, there is no 

justification to keep away those recom-

mendations and they should be accepted. A 

satisfied teacher imparts all his learning and 

acumen to students much more than a 

dissatified one. Teachers are not supposed to 

have their trade unions and then keep busy in 

those activities and keep away from the 

system of education and treat own agitation as 

their service. I would, therefore, appeal to the 

hon. Minister that he should look into this and 

quickly bring about a settlement which would 

help the teachers to go back and get engaged 

in their normal profession. We expect that the 

system of education should improve. It is 

only through this system that we will be able 

to improve the level of life in our society. 

There has 

been a lot of degeneration. In these 50 years, 

if anything has really degenerated to the 

worst level, it is education. An it is the level 

of man and woman that has fallen low. If we 

want to raise that, it can only be done by 

reviving education and bringing in the true 

spirit and culture back to life. 
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�� 
�� ��- e�O ��  �S����� 
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SHRI C. P. THIRUNAVUKKARASU 

(Pondicherry): Mr. Vice-Chairman, Sir, I am 

very happy that you have allowed me to 

participate in the discussion. I am going to 

say a few words on four subjects. That is, 

about elementary education, dropouts in 

schools, science education in high school, 

rural education and reservation, With respect 

to elementary education, in India there are 

several elementary schools for the education 

of children who are in the age group of six to 

fourteen. But unfortunately, the maximum 

number of children in the age group of six to 

fourteen are out of school. About 6.3 crores 

of children are out of school. The majority of 

them are girls, and children belonging to 

Schedued Castes and Scheduled Tribes living 

in rural areas. The dropout ratio in schools is 

high. At present the dropout rate at the 

primary school is 36.3 per cent. In 1994-95, 

the dropout rate in the upper primary school 

was 52.79 per cent. The Department has 

recently stated that the target rate should be 

reduced to 20 per cent in the case of primary 

classes and 40 per cent in the case of upper 

primary classes. To achieve the same, the 

Government has to find out ways and means. 

The targets should not be on paper, they 

should be implemented. The main reasons for 

the dropouts are economic reasons. The sons 

and daughters of pavement dwellers and 
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Finally, about the students in the rural areas. 
The students in the rural areas are not in a 
position to compete with the students studying 
in the urban areas. I would suggest that a quota 
should be fixed, there should be a certain 
percentage of seats reserved, in the professional 
colleges for the students educated in the rural 
areas. Such a thing has been done in Tamil 
Nadu. Fifteen per cent of the seats in the 
professional colleges is reserved for the 
students coming from the rural areas. Unless 
we do such a thing, it is very difficult to 
improve the condition of the people living in 
the rural areas. 

In the end, I would request the Minister of 
Human Resource Development to consider the 
suggestions made by me and try to implement 
them for the benefit of the poor children. 

�� ���� ��M .�� (V�� *�	�): #��<�R�? 
	ह�.�, 	��! ����"� 	�
��� �!:�� 	�
��� ह*@ 
	��� ��� <� �	� 
ह � �	 ह*@ !*�� <� 	Q 
ह � �	 
������ �.	� ह2�@ 	 g� :�	 �� !\ <� >��� �!�)
 
�� �	�� ह*@ 	Q ���'  O� �!8� �� C��� � N �!��� 
�-2��� �%. ��. O�. ��. C7c� <����� >��ह�� 
C� ��"�� ���8� ��@ 	ह�.�, 	Q #���  #� >��ह�� 
	� �हH ��p� �� �� �* �� ���̂ �� �� �!<��� ह �, �* �� 
1969 	� V�	�� >��.�� ���"� �� �	7'� ��  ��O ��. ��. 
�%. �� ��<'� ह��� �d� ,� �* �� #� �	� ��. ��. 
�%. ��  �!���= ��  ��� ����� 	� ��� ,� �* �� 
�%. ��. O�. ��., �� �� l�� CM� ��L7��= �� 
C!"��&� �*.� ह % ,� �* �� ��	��S S�. ��. O�. 
:	c �� �%. ��. O�. ��. �� C!"��&� �� ;�k� 

����? ,� �* �� >� ��L7�� �� 1972 	� e����� 
���� ���, 	Q >���  �!L��� 	� �हH ��p� �� �� C
 
�� ��  25 �� 26 ��� ��  >��ह�� 	�, 6 ��� �� 
��	��S ��. O�. :	c >���  CR�? �ह� ,� 6 ��� 
4 	ह��� ��	��S >���� ह
�
 ��ह
 ,� 
�� ह O 25 
!8] 	� <� O� �" C�!�. �� C�� ह	 N�d .�, .� 
��� !8] ��  C�!�. �� �� 
��� ��  ��� 	� <� �!'Z�� 

�S� ��  �	 �� �	 60 ;��:� �.L� ह	�:� ह� 
!�	��7� �ह�@ l�� ह��� 	� 	��! ����"� �!��� 	�
� 
S�. 	 ��� 	��ह� ��:� �� 	Q ��	 � "M�!�., .��� 
ह2�@ #Mह=�� ��ह� �� ����� �.�� ,� ��� �!'Z�� 

�S� 
��%@ ��N�� �!'Z�� 
�S� �� �	� �� �ह�� ह� 
-f	 ह� � �� 7�, ��� 
��� ह� 7�@ #�	� �ह �� 
��S ��S O� �!���"��� �� 
� �% 7�, #��� 
	 (\ �� �ह�� �.	 #Mह=�� #x��� ह*@ >���  ��O 	Q 
#��� "M�!�. .��� ह2�@ 

 

the sons and daughters of persons residing on 
the streets, that is, the hawkers and the 
candle-makers, are suffering. An because of 
that, they are not able to go to school. Further, 
they are not having interest in education. 
Domestic difficulties come in the way. There 
is also gender discrimination. 

 

Mr. Kapil Sibal was talking about the need 
for a mass literacy campaign. I would like to 
point out that in Tamil Nadu as well as in 
Pondicherry, we have conducted a mass 
programme of education. It is called 'Arivoli 
Iyakkam' in Tamil. Because of this, we have 
been able to make several lakhs of people in 
Tamil Nadu literate. 

As far as primary education is concerned, 
in order to improve primary education, in 
Tamil Nadu as well as in Pondicherry, we are 
providing free education, free uniform, free 
books, free transport facilities, free noon-
meal, free slippers and free toothpowder. All 
these things are being supplied to the children 
studying in the schools. Apart from this, in 
Pondicherry, not only food, but egg and bread 
are also being provided, along with milk, 
thrice in a week. 

 

Unless we provide such things to the poor 
children, it is very difficult to improve 
primary education. Therefore, with great 
respect, I would request the hon. Minister of 
Human Resource Development to take it up at 
the Central level and provide such facilities to 
the poor children so that primary education 
could be improved in the country as a whole. 

 

In respect of science education in schools, 
which is one of the important things in today's 
world, I find that not much importance has 
been given to it. There are three reasons for 
this. The infrastructure for the laboratories at 
the schools are not adequate. Science teachers 
and other staff are not available. Thirdly, 
there are difficulties in regard to the purchase 
of materials for the laboratories. As a result of 
these factors, science education is not 
improving. 
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ह %? ����� ह % ����� 	�हf	� ���"�, L!�	� 
�!!����M., C��!M. ,� 
��, ���, ��� �*�� 
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,� 
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,� �)����� ��  C� !�. 
�"S� 
ह � �)
� �	� �� 
ह��� �ह�@ 	Q >� ;��� 	� <� �हH 	� �!L��� �� �हH ���� 
��ह2���@ 	Q >� ;��� 	� <� �हH ��p� �� �� !�	��7� 
>��ह����� �� �%. ��. O�. ��. ��  >��ह����� 

�
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e- � �-�� �� �� �� 
�
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;��& ��  �������� 	� >��� �)
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��� 	� 
���� ��ह2��� 
,� !ह �ह ह* "� !S'� ��S	 	2!	��"@ >���  .� 
!�6�2	 �� ;�!"�� ���� ���@ 
�� �ह ह* �� "1����� 
�� ��!�" ��	 �� O� ����� ����: C�"�����= �� 
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�हH ह*@ ह	�� L!��
�� ;�Y� �� ह*, ह	�� >�� ��घ8' �� 
��  �� ह*@ L!��
�� ��̂ �	 ��  >��ह�� ��  C�"�� � 
.L��!�� 	26�!�� O��ह���� .L��!��= ��  e� 	� 
#��� C!"��&� �-� �% 7�@ S�. ��	 	��ह� ���ह�� 
<� l�� ��ह�� 7�@ 
ह � �� ,� <� ��� ��ह�� �O 7�@ 
!ह C!"��&� �� 
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	� O� �	 C-
��� "��&� 
��, #���  
��� 	� � N 
��� ���� ��ह�� ह2�@ �ह ��>)� �� >��S�� 20 
� ��%, 1995 �� ����� �2� � -�� �� �����' ह*, 
���� 	Q �h �ह� ह2�@  

 

"In what is easily the worst academic 

scandal of recent times, the Indian 

Council of Historical Research has 

failed to deliver in 25 years a project it 

was assigned to complete in five years. 

That too, after spending a whopping 

Rs. 2 crore. What is shocking is 

renowned historians such as S. Gopal, 

Mushirul Hasan, Bipin Chandra, 

Ravindar Kumar, Sumit Sarkar, 

Parthasarathy Gupta and K.N. panikkar 

have been associated with it. 

Worse still, sources in the 1CHR 

allege that the project was being 

misused for personal academic ag-

grandisment. Trips to the UK were 

made by the research staff on the 

pretext of material collection when, 

according to the project guidelines, 

only Indian documents were to be 

included in the compilation. 

It is also alleged that much of the 
documents collected has already been 
published by some people under their 
own name." 

 

>��� ����� ��� ह � ��x���� #��<�R�? 
	ह�.�? C
 �� ���'  O� !�6�2	 ��� 7�@ 1937 
��, O� !�6�2	 ,� ��� ह*@ C��� �� ���& 
>��� ह*, !ह C<� �� �N���� �� �ह� ह*@ �
 �� 
��% ��	 ह � ह� �हH 7� �
 �� S�. ��. O�. 
���d� �� 1982 	� ���� ��� �� 1985-86 �� O� 
!�6�2	 1938 �� �*��� ह � 
����@ #� !�6�2	 �� 
#Mह=�� #� �	� ��  CR�? >���� ह
�
 �� <���@ 
>����  
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�. #��� ��ह ��ह ह*��� ,� ���:�� 
����@ #���  C�"��� N��� ���, C�� 	� #Mह� ����� 
�.��@ C�� 	� ���:�� ह� �� #Mह=�� C.��� 	� O� 
������ .�@ 	Q #� ������ ��  .� �*��^�� #a� 
���� ��ह�� ह2�@ 

"First he insisted for inclusion of cer-

tain documents relating to Communist 

Party and peasant movement in the 

volume knowing fully well that the 

Communist party was under ban at that 

time. 

Later on he insisted on looking into 

the preface which, as pointed out to 

him, was normally written by the Chief 

Editor." 


� ��� ���� �	�� ,�@ 

V��K�4�J �ह
��, (�� ��� � .,.�): �हH 
�हH@ ���� ��� �	�� �	� 7� ���� .� �	�� 

�� ���� ह*@ C
 �	� �हH ह*@ 

�� ���� ��M .��: 
� ��� ���� �	�� ,�@ 

T+ ������ �t#�: #��� L��� 	�S� ह*@ 

V��K�4�J �ह
��, (�� ��� � .,.�): 	Q 
�	g ���@ 	 g� 
��� ��� �� 	�S� ह*@ 

�� ���� ��M .��: 	Q �6.� -f	 �� �ह� ह2�@  

S�. ��. O�. ���d� �� C��� �� �ह ��0�8' �ह� 
������ �� �)� ��L� ���B ��  >��ह�� �� S���� 
�� ���:: �� �ह� हQ@ S�. >���� ह
�
 �� ���� 
CR�? �� #��� O� �
 ��-�. #� �
 ��  .� 
�*��^�� 	Q ���� � ���� ह2�@ "The year 1938 saw 

considerable growth in the Kisan movement. 
This is not, however reflected in the 
document. Similarly, while there is a 
document concerning strikes, etc., documents 
on trade union movement themselves do not 
appear to have been used. On the Communist 
Party, the documents are usually external, and 
no internal party documents appear to have 
been used." 

This was the chief complaint of Mr. Irfan 

Habib. He wanted that the role of the CPI 

must be highlighted, must be inflated in that 

historic document. 
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>� !�ह �� !� ����� ह O ,� #��� ����� 

�ह� ����@ >� ������� 	� ���̂ �� ��  CR�? �ह� 
V� O�. ���'Z��Y�� �� 24.11.87 �f����� ;"�� 
	�
� ����! ���"� �� O� -� ��-� 7�@ 	Q #��� 
� N ��(\�= #±� �� �ह� ह2�@ 

"I am encroaching on your valuable time to 

bring to your notice a very important matter 

which has been engaging my attention for 

sometime. This is regarding the project 

towards freedom of the ICHR; volume one, 

has been brought out which has been highly 

commended. I have myself gone through the 

volume and liked it immensely. 

Volume 2 is also ready for the press. As an 

old Congressman, I am interested that the role 

of the Congress Party should be judged in 

proper historic perspective and this I feel can 

be done only by an objective historian like 

Dr. P.N. Chopra. I have come to know that 

Dr. Chopra is being forced to proceed on 

national fellowship by the present Chairman, 

Dr. Man Habib, a known Communist." 

��x���� #��<�R�? 	ह�.�, C�� 	� ��. ��. 
�%. �� �)� ��L�= �� ����.�� L!��
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���d e�O 
�
�. ह O हQ@ >� ���& �� !ह ��� 
���� �ह� ह*@ 

	Q 	��! ����"� 	�
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O�. �2. �� ��6� � �-�� !��� �7� CM� 
ह � ���� 
��L7��= �� ��6� � �-�� !��� ��� ����' ���� �ह� 
हQ, ����' ��  ��	 �� 
ह � � N .2��� ���� �ह� हQ@ 
>� �
�� ,� -�� ����  �%. �� O�. ��. �� 
��N�� 25 !8] �� ���� �� ��O ,� #��� �����' 
�6.� �� �6.� ���� ����  .� ��O@  

�� ���	&' ��M )u� (.,ह��): 

#��<�R�? 	ह�.�, "M�!�.@ 

�%. ��. O�. ��. �� �� 	Q 
���� �हH ��ह�� 
7�, 	��� .2��� Z
.2 हQ ����� i��.� 	हf!�2&' 
�	g�� ह2� ����� C<� C<� ह	��� O� 	����� 
�.L� �� 7�d� #��� �.�� ह*...(2��3��)... ह�� 
#��� �.�� ह* ��  
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ह � ��?�� 	� >� D� 	����� 	�
� �� �� R��� 
�.���� ��ह�� ह2�@  

Zह. L��� ��>)� �� 9 �2� �� ह* >��� 	Q ��� 
�� �ह� ह2� ,� �	g�� ह2� �� #��� ���� ह� 
�����@ 

"BJP-led Government is trying to 

infiltrate RSS die-hards into education 

system" 

Restructing of the ICHR 

New appointments is an attempt to 'defile* 

history. Prof. Lal (K.S. lal) supported the 

V.H.P. contention that there existed a Ram 

Mandir at the site of Babri Masjid. Prof. 

B.B. Grover represented the V.H.P. during 

the discussions with the Babri Masjid 

Action Committee. It creates suspicion 

about their intentions. The suspicion is 

that the education and future historical 

research will be guided by the Vishwa 

Hindu Parishad agenda." 

C<� ह	�� � N �हH, #��<�R�? 	ह�.�, C<� 
	Q�� �2�� ...(2��3��)... �हM. L��� ��>)�, 6 �2�, 
�� ��-�� ह* ...(2��3��)... >���  C��!� 25 !8] 
��  �%. ��. O�. ��. ��  >��ह�� 	� �<� l�� �हH 
ह � �� 18 ��� O� ��7 
.� �.O �O ह=, ह�� 
�.O �O ह= ��-�� L��©2:� ��  ��	 �� ,� ��O 
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�� .�, 
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��"� ह* �� 
�� O�. O�. �� ��
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�� �� 7�, �?� ��� 	� 
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#� 	� �n	� L�2 � ��L�	 �� 
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�e�� ह* �� ��i� �����= ��  ;�����"�= ��  ��7 
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O	. O�. O�. �� �� L�2 �= �� �2�� .� �% ह* ���	� 
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���� 
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C<� ह	��� �	V �� �� 
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�	��L��� ह*, �� .�: ��, �	�� �� O� �ह��� .��� 
ह*, O� <�8� .��� ह*, O� ��L�� �� .��� ह* ,� ��L�� �� ��  
�- �-�! �� �ह��� ���� ह*@ >� ��L�� �� घ��ह� �� 
.�: �!' ���� ह* ,� ��.�= ��.�= �� #��� ��. 
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	हf! �.�� ह*@  

	ह�.�, �:?� ��  ��O 
ह � � N �ह� �� � �� ह*, 
>���O 	Q �हH ��ह�� �� 	Q #�	� ���� C��� �	� 
[�!(L7� �k� @ ह	��� ��L�� ��, ह	��� ���हf� ह	���, 
�	�� �� O� �ह��� .��� हQ, O� 	������� �� 
���� 
हQ, 	����� �!��� 	� ���.�� .��� हQ,... ,� !ह ��ह� 
ह	��� Z;� 	��S�� P��� ह�, ��-� ह O ���हf� P��� ह� 
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�� ��L7�O� 
��% हQ, ��ह� !ह ���� ��� C��.	� ह�, 
��ह� ���हf� C��.	� ह�, �� ����� ���� C��.	� ह� 
,� >��� O� L!��A� ;.�� �� ह*, �G7� C� .�� 
�.�� ह*, ����� �� ��� ��ह �� ��	 �� �ह� ह* ,� 
�� �� 50 !8] 	� �ह ����� ���.�� �� ��% ह*, ��� 
>��� O���#���($��� 	�
� �� �� ����� ���� ����� 
��  P��� �� ���� ह. �� ह	 #��� �<� !ह �2N ���  
�� 	�
� �2N ���  �� >��� $�U�� ��� ह*? >� O���S� 
�� ��)	�.��� 7� �� �*�� �*�� �	�� �� �!��� ह �, 
ह	 ��� ��� ह O, �� �ह O���S� �� ��)	�.��� 7� 
���= �� �����  
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�� ह�� ह � ह*@ ��� >���  ��O �� ��L7�O� ��)	�.�� �हH 
हQ? ��� ह	��� �	��L1� ��)	�.��� �हH ह*? �<� �� 
���� �� �2N� ����@ 	Q >� �� 	�
� �� �� R��� ��ह2��� 
�� >��� ��)	�.��� �� �* �� � ��(F�� �����, �ह ह	� 
OF����� ��  k� 	� �� C��� ��Y��% 	� 
��O�@  

.2��� ���, O���S� �	��L1� �	��L1� 	� O� 

ह � 
d� 	�R�	 ह* >���1���� 	��S��, ����� :��. 
#��� ��)	�.��� �� O���S� ;��� �हH �� ��% �� 
���� �� �ह� �हH ��, ����� ��)	�.��� �� #��� 
;��� ह��� ���हO 7�@ ��. �� C��� >���1n��� 
	��S�� �� .�-� �� ���हf� ,� ��L�� �� ��  ��	 �� ह	 
���'  O� ��
�� ���'_	 .��� हQ@ !ह ��N�� 15 !� 25 
!8] �� �� �ह� ह*, �ह�� �ह ��
�� �"� घ��� �� ह��� 
7�, ;�>	 ��>	 �� ��� 7�, #��� ��� .�-�� 7� 
����� C
 #��� �	� l�� ह� ��� ह* �� ��% �हH 
.�-��@ !ह C<� �� $�*� O�S !�%� ह* �
�� ह	��� ��. 
��. ,� �*�� �
 ����� हQ@ �� >� �� R��� �.�� ���� 
���हO@ >� �� !*�� � N ;�>!�� �*�� R��� .� �ह� हQ@ 
"� ��<" O� 
ह � CmN� ���'_	 : e ���� 7�, 
"�SL�!�� �� >��S��" O� ����� �.�� 7�, 
ह � 
CmN� 7� �� >� D� C<� �� >� �	��L1� �� R��� 
�हH ��� ह*@ 	Q ��ह2��� �� >� �� R��� �.�� ��O ,� 
	�
� �� >��� ��Y��% 	� >� 
��� 	� � N OF����� .� ���  
�� 
ह � CmN� ह���@ 

O� ,� ��� �� C<� �% �% ह* �� ह	�� L����' 
�*�� �����@ �ह <� ह	��� 	�
��� ��  C���'� ��� ह*@ 
-�� �2 . �� ह� 
m�= �� CmN� L!�L�� 
��� ह* ,� 

h�� ह*, >���O >��� <� ह	� #f���ह� ���� ह*@ 
ह	�� O� �*�� �����, �%O�S�� �	��L1� ��, �2���� 
�� ���� ;�^�	 ��  
��� 	�@ ����� ��� ह	�� �<� R��� 
�.�� ह* �� �2���� �� ह	�� �� ��)	�.��� .� ह* ���� 
;�^�	 ����� ��  ��O, !ह #�	� � N ��� 
h�? ��� 
�<� >��� �2N� ��� �� �2���� ��� ��= �हH 
h�? 
���'  ���� �� 1� ;�^�	 !� ����� हQ, #��� �	� l�� 
ह* �� 
m�� .�- �हH ���� हQ ,� ��� #��� 	�R�	 C<� 
�� <� C� �̂�� ह*, ����� �� ���� �हM.� 
*6� >� 
;�^�	 �� .�-�� �� !���� ह� ���� ह*, �	g�� �� !���� 
ह� ���� ह*@ �� ��� ह. �� ह	 #�	� ,� � "�� �� 
���  ,� >� �2���� ��   
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;�^�	 �� ,� 	�
2� 
���� �� ��� , >� �� ह	� 
�!��� ���� ह*@ 	Q �� �ह�� �� �ह2��� �� ह	 O� �:?� 
�� �*�� ���O� ,� ह	��� C��� 	�
��� >� ��ह 
�� ;�^�	 ��= � .�@ 

��. ह	 C��� "M�2�" �� ��� ह� R��� .�, 
".2�.:'�" ��  M�2� �� ���, �� .� !8' �2!' 	Q�� ह� >�� 
C7� ;���= P��� C��� ��01�� M�2� 	� � S!��� 7� 
"���L�� ��� �	����", "��� ��L�� �� �	����" O� 
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SHRI P. SOUNDARARAJAN (Tamil 

Nadu): Thank you, Mr. Vice-Chairman, Sir, 

for giving this opportunity to me. On behalf 

of the AIADMK, I rise to speak on the 

working of the Ministry of Human Resource 

Development, though the HRD Ministry 

comprises several departments, the 

Department of Education is a vital one. It is 

education which makes a nation good. The 

population of a nation could be its asset only 

if the people are educated. After 50 years of 

Independence we have nearly 48.% of 

illiterates in our country. It is illiteracy which 

is the cause of several social evils. The 

population explosion is also the result of 

illiteracy in our country. I am happy that the 

Government has allocated Rs. 7,047 crores 

for education this year. For the first time, the 

allocation for education has been increased by 

50%. It is also stated that allocation for 

education would be increased to 60% of the 

GDP in a phased manner but the Government 

has not fixed any target for this. It is because 

we have to educate 13.5 crore children in the 

next nine years to attain universal literacy by 

2007 A.D. For this, we need Rs. 12 billion a 

year. Since resources of the State 

Governments are limited, I appeal to the hon. 

Minister to take steps to mobilise funds for 

realising universal literacy. The Government 

has committed to make the primary education 

for all and up to college-level education for 

women 
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free, f would like to know as to when the 

necessary amendment would be done. Today 

we are discussing about providing 33% 

reservation for women. My leader and 

General Secretary of the AIADMK, Dr. 

Puratchi Thalaivi, has extended full support to 

the reservation for women. But, I would like 

to point out one thing. To uplift women, we 

have to provide them education but, 

unfortunately, the drop-out rate of girls in 

higher in schools. In the primary-level, while 

the average dropout of children is 39.27%, the 

dropout rate of girl children is 41.31%. The 

Government should understand the reasons 

for this. The basic reason is poverty. With 

one-third population living below the 

poverty-line how are we going to achieve 

universal literacy by 2007? Child labour is 

continuing and that is why children are 

dropping out. For the family of a poor man 

earning is. more important than education. 

Therefore, literacy is a social malady, so, 

inter-Ministerial cooperation is necessary to 

attain universal literacy. 

I hope, the Government will formulate a 

comprehensive plan to attain this. When we 

talk of education, naturally the issue of 

language comes in. No nation can ever 

succeed unless it imparts education to 

children, particularly up to upper-primary-

level, ' in the mother-tongue. Then alone the 

cultural ethos could be imbibed by those 

young minds. But, I am sorry to say that 

imposition of Hindi is still going on with the 

approval of the Central- Government. Model 

schools, known as Navodaya Vidyalayas, are 

set up by the Centre under a scheme launched 

a. few years before. It is a scheme to establish 

fully residential coeducational schools in 

every district of the country. This is aimed at 

giving high quality modern education to the 

talented children of that district. But, the 

Government made Hindi a compulsory 

subject in those schools. When the Tamil 

Nadu Government wanted that Tamil should 

be taught instead of Hindi. It was not agreed 

to by the centre. 
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Therefore, Tamil Nadu has been denied 

Navodaya Schools. It is like saying, "either 

learn Hindi or forfeit your right to education". 

This should not be the attitude of the 

Government. I appeal to the hon. Minister 

through you, Sir, to reconsider this policy and 

establish Navodaya Schools in Tamil Nadu 

with Tamil as a subject replacing Hindi. 

There are 858 Central Schools in the 

country and hundreds of teachers are selected 

every year for appointment in these schools. 

Earlier the qualified candidates from all the 

States were used to be appointed as teachers 

in these schools. But, since 1986 the 

knowledge of Hindi has been made a 

compulsory qualification for the posts of 

teachers in the Central Schools. Now, no 

candidate from Tamil Nadu is eligible to 

apply for the post of a teacher in the Central 

School. Until 1986 there was no problem and 

the candidates without the knowledge of 

Hindi were appointed as teachers. But, it 

seems that this has been done to deny this 

right to Tamilians and other non-Hindi 

speaking candidates because Hindi has been 

made a compulsory qualification. This is not 

in keeping with the spirit of our federation. I 

appeal to the Minister that discrimination in 

the selection of teachers should be removed. 

Sir, it is a fact that in the field of sports we 

are far behind even the small nations. Though 

there are areas of priority over sports, we 

have to see sports as a means not only for 

keeping the youth physically fit and healthy 

but also as a means for personality 

development. Sports also provide 

opportunities for exchange of cultural values 

amongst the youth. But, our budgetary 

support has been very limited. So I request 

the Hon' HRD Minister to allocate more 

funds for youth and sports affairs in the 

current year itself. In the rural areas of Tamil 

Nadu there are a lot of people who have the 

talent in track and field events. But, there is 

no infrastructure to identify and bring out the 

latent talent. Our hon. colleague from P

 ondicherry rightly pointed out that in 
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order to improve the educational stan-
dards of the poor and the rural students free 
books, free meals, free clothes, free chappals, 
etc. are being given to these students. ... 
(Time-bell rings)...Sir, I will take only one 
minute to conclude. But the entire credit goes 
to my leader late Dr. MGR And now this has 
rightly been continued by my leader Dr. 
Puratchi Thalaivi Jayalalithaji... 
(Interruptions)... The people of the southern 
districts of Tamil Nadu have no access to 
sports education. So, I appeal to the hon. 
Minister, through you, Sir, to set up a centre 
or a national institute of sports at Tirunalveli. 
This will help the sports activities in Tamil 
Nadu. With these words, Sir, I conclude. 
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 �� L����' ���� S!�� 
�ह= ह� ���� �
 �� ह	 L����' 	� ��� 
����, 	Q >�	� 
�
6� � �!F!�� �हH �-��@ 	Q 1957 �� �� �� _�d� 
?�
 	� ��	 ���� !��� ���'��c �ह� ह2� ,} 	Q .�- �ह� 
ह2� �� ���  ��� ��� �� ��� ��� ह��� ह*, 	Q >� �!8� 
�� �2�� �हH ��p� ��@ ����� 	Q � N .� ��� 
��� ����  
��	�� �-�� �� ���:: �k� ��@ C<� �� ���= !6S' 
�� � �!�� ;�������� �� ����� 	� ह %, #�	� 
��>�� 	� �
 ���� ��� ��� �� �2�� ���� ��  ��� ��S 
�� ��� -d� ह� �O ,� �:� 	����@ 	 g� ��. 
��� ह* ह	�� �<� 
ह � ���= ��  
�. �
 >���QS �� 
���� .�! ��  ��A! 	� !6S' �� ���� 7� �
 <� >��� 
�:� �हH 	���� 7� ����� ह	� .2�.:'� ��  	�R�	 �� 
����� 	� .�-�� �� �	��@ 

����� L����' �6�� ��  S!�� ह��� �� 
�!F���� ह*, ����� L����' ��  p�� R��� .��� �� 
�!F���� ह*, L����' �� ;�7�	��� .��� �� 
�!F���� ह* #��� ह	 �ह�� ह� �	 �� �ह� हQ ! 
. �'�?� ह* >���O l�� ह� �ह� ह*, l�� 	 g� �� �ह� ह* 
@ �*M1� �!�'	�� L����' ��  ��O 
ह � � N �� �ह� ह*, 
l�� 
���� ���� ह*@ ह	��� �� C�� C�� �($�� 
�*��� C�S���Z��� हQ, !� <� � N �� �ह� हQ, l�� 

���� ���� ह*@ ���!� <� �ह�� ह* ,� 
Q�� <� �ह�� हQ 
�� ह	 l�� ���� ह*@ ����� �
 �� �
 �!<�� #��� 
�U��� .��� हQ �� �� ��>��M� �S���'	�� �� O� �� ' �� 
�<� � ���� �	��� 	� ������ 7� ����� #� �� �� 
�� 
ह � ���� L����' �	��L��' �� 
�� ��, ��>��M� 
�	��L�� �� 
�� �� ����� C<� �� #��� ���� �� 
. eL� ���� �� ���:: �हH ��@ 	Q �.�&�� 	�
� �� 
�� 
���� ��ह�� ह2� �� !ह �� ' �� l�� ह* �� �<� <� 
���� L����'	*� �� ��_2 �	�� ���� ह� �� 
L����'	*� �� ��_2 �	�� ���'  O� ����� �� �� 
���� हQ@ ��	 ��  ��O � �
�� �� ��	 ह� �� �_�� � 
�� ��	 ह� �� �	 �� �	 #�	� O;����	���� #� O� 
ह� ह���@ !ह i��.� �� i��.� 25-30 ��� �� �� ��� 
�ह���, 
�. 	� !ह ������ ह� ������@ 
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SHRI VAYALAR RAVI: You address this 

to the I.A.S. Officers and others in the 

Ministry because they do know the sports. 

We all know that. 

SHRI SATISH PRADHAN: But, we want 

it. All these officers will cry when we could 

not win anything in any game. When we do 

not see our Indian Flag flying either in 

Olympics or in Asian Games, everybody 

cries. In this and in the other House also, and 

also people at pan shops, cry about it. 

SHRI VAYALAR RAVI: Your point is 

correct. We all support you. 

�� � �� *3��: 	Q 
���� ��ह�� ह2� �� >� �!8� 
�� ह	� ���'  ह��� ���हO@ ह	 O� ����� ��_2 �	�� 
�� 
�� ���� हQ, 16 ���= 	� �� 4 ��� ������ ह� 
���� हQ �� O� ह� �.	� !��� ���� ���� ह*@ ��� 
���= �� �हH, �हH �� ��	 �2�� �हH ह��� C�� ��	 
�2�� �हH ह� �� O!�� 
�. ह� ���� ह*@ �ह �� ��(A 
ह� �ह� ह* #��� .2� ���� �!F�� ह*@ 

��:�� ,� >�����:�� ��!� �� �� �2�c	�� 
ह��� हQ #���  ��O ह	 C� .�� .��� हQ@ >� �!8��� 
�!��� ���� �� �!F���� ह* >��� ह� 	Q �ह�� 
��ह�� ह2�@ �� O!��� ह	 ��'��>� ���� हQ �� 
#��� .2�.:'� �� �!��� <� �.�� ���� ह*@ C�� 
�_�� � �� �!��� ह��� �� .2�.:'� �� ��� �� 
#��� �*�� �.�� ���� ह* ����� C�� O7����� 
O!�M� ह��� �� #���  ��O !ह �*�� �हH .�.� 
(6� 
#��� �ह��� �� � 	 �*�� .� �हH �� ह	 �!� �हH 
�����@ >�� ��� �� �
�� ��  ��O �ह� ���� ह* �� ह	 
�*�� �हH .���@ >� ��� �� .2�.:'� ���� ह*@ >���O 
>� �� �!��� ���� �� �!F���� ह* ,� #��� 
���� 	� � "�� ���� �� �!F����� ह*@ ��. ह	 
L����' �� ��� 
���� ��ह�� हQ, ��� 
h��� �� 
>mN� �-�� हQ �� ह	� �ह <� .�-�� ���हO �� 
L����' 	� L������:� �� ;�f���ह� ���@ 

>���  ��O ���� #��� � �!"� .��� �� घ�8&� 
�� ह*@ 

����� #Mह=�� �
�� �ह�� >��	 �*�� �� 
��	�:� ���� ह* �<� #��� �.�� �� ���� ह*@ 
>���O >� [�!L7� 	� � "�� ���� �� �!F���� 
ह*@ 

C
 ह	��� .�: 	� �� �:?� �P�� �� �ह� ह* #� 
�� 	Q � N �ह�� ��ह2���@ ह	��� �� �� �� �:?� 
�P�� ह* !ह ���'  ���'  ��	c& ���� ��  ���� �:?� 
�P�� ह*@ >�	� 
ह � � "�� ���� �� �!F���� ह*,  
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l�� 	 g� �� �ह� ह*@ 	 g� l�� ���� ह* �� ��
 
D���M��S O� �� :� ��L�	 ह��� ���हO@ �
 ��% 
�.	� L�2 � �� 
�ह� �����, �����, �� 
�ह� ����� 
�� !ह ���'  �n
 	� ���� ��  
��O �U�= 	� - . -d� 
ह� ��� , l�� ह	��� .�: 	� �:?� �P�� ह��� ���हO@ 
>� �� ����� �� �e�� ह*@ 	Q �ह <� �ह�� ��ह2��� 
�� !ह �� O� �� :� >�L��©2:� ह* !ह�� �� �� �:?� 
.� ���� ह* #� �� <� �!��� ���� �� �!F���� ह*@ 
#��� �� �� ^��� 
���� �� ��	�:� .� ���� ह* �� 
���-^��� 
���� �� ��	�:� .� ���� ह*@ �ह �� 
C��� ह* >��� 
�. ह��� ���हO ,� ���'  ^��S 
���� 
�� ह� ����� ���� ���हO@ l�� [�!L7� ���� �� 
�!F���� ह*@ ���� O� �� :� ��L�	 	� ���� !��� 
�0����� 
�. ह� ���  �� �	 ह� ��� @ �हH �� ��� 
ह��� ह* �� �� .��. �� ���� , ;��7	� �:?� �� ���� 
	��S�� ����� �� >������� ����� 	� ;!�: ���� 
��  ��O >���  ��7 
����Z�� ���� �d�� ह*@ 	 �
% 	� 
l�� L�2 � हQ �ह�� �� .��. 	� OS	�:� ���� ��  ��O 
��>O �� !ह��-50-60 ह��� e�O OS	�:� ��  ��O 
.��� �d�� हQ ����� �
 <� !ह�� OS	�:� �हH ह��� ह*@ 

�ह�� �� ����
= �� 
�g �� "� �� #x� ���� �� 

�� �ह� �% ह*@ >��� �	�Y� ���� �� �!F���� 
ह*@ �� 
m�= ��  p�� ����� ;�:� S�����? �ह ;�:� 
���� �� �!F���� ह*@ 	 g� ��. ह* �
 ह	 
m�� 7� 
�� L�2 � �� !��� �
 ह	 �U��� 7� �� ह	 	*.�� 	� 
.Ud�� �� ���:: ���� 7� @ ����� 
m�� L�2 � �� 
!��� ��� �� !ह .�-�� हQ �� ह	� घ� 	� ����� ��  
��O �ह�� ��ह �	���� @ �ह 
�. ह��� ���हO@ ��-� 
	� .� ह� 
�� �-�� ��ह2���@ 	ह���01 	� �� � ���� 	� 

ह � ���� ��ह= �� l�� ह* �� ���!=  ,� .�ह��= ��  
��� ��	 ���� ��  ��O ह	��� !ह�� �M�� ��d�� ��  ��O 
��� हQ@ �ह�� : �� �* ����� हQ !ह�� �2�� ��  �2�� ���! 
C��� �2�� �� �	�� ��  ��7 �M�� ��d�� ��  ��O ��� हQ@ 
C��� 
m�� <� �� ��� हQ@ �ह �� 
m�� #���  ��7 ���� 
हQ #��� �:?� �� !ह�� ��% [�!L7� �हH ह��� @ 
>���O �� �� 
m�� !ह�� ���� हQ, ��	 ���� !��� C��� 
	��-
�� ��  ��7 #��� �:?� �� [�!L7� ह��� 
�!F���� ह* ,} >���  ��O � N ;�!"�� ���� �� 
�!F���� ह* �ह 	Q 	�
� 	ह�.� �� 
���� ��ह�� ह2�@ 

��� �ह <� 
�� 
���� �� �!:���� ह*@ �� 
O�. O�. ��. �� ���?� 	� ह� ��� 	ह���01 	� 10-12 
��- 
m�� 
*x�� हQ@ >� ���?� 	� 
*x�� !��� ���= �� 
����S' .�-� ��O �� #�	� �� 50 ;��:� 
m�� ��� ह�  
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���� हQ ,� 50 ;��:� 
m�� �� � ह� ���� हQ@ �ह�� 
.� ��L	 ��  �!�� ����  ��	�� -d� ह��� ह*@ 50 
;��:� �� 
m�� ��� ह� �� L�2 � �� 
�ह� ������ हQ, 
#��� OS	�:� �� ��O घ2	�� �d�� ह*@ O� ����� �� 
.2��� ����� ���� हQ, घ2	�� �ह�� ह* ����� OS�	:� 
�हH �	��� ह*@ �
 �� 35 ;��:� 	���' ���� 
��� 
!m�= �� ��� �� .��� हQ ,� ��� ह��� ��  
�. l�� 
m�= 
�� ���� <� ����� 	� OS	�:� �हH �	��� ह*, >� 
�!8� �� ���� �ह��% �� ����� �S���, �!��� ���� 
�� �!F���� ह*@ l�� 
m�= �� �हH � �हH, ���� � 
���� ���' 	� OS	�:� ���� �� �!F���� ह* ���� 
!ह >���� ह� ��O�@ �हH �� ह��� ��� ह* �� �ह 16 !8' 
��  
m�� � �� �हH �U��� �� ���� हQ ,� � �हH �h�� 
��  ��O OS	�:� �	��� ह* @ >��� ����� �ह ह��� ह* 
�� �	�� 	� . [�'!ह�� ���� !��� ��� -d� ह� ���� हQ, 
!ह #��� 
 ���� हQ, 	��� �� . ��� !��� #��� 

 ���� ह*, .�e �� . ��� !��� 
 ���� हQ ,� �Q�L�� 
#��� �ह �ह�� हQ �� ��� �ह�� ��	 ���, � 	 �� ��� 
�	����, � N �*�� �	����@ 
m�� l�� ��� ��	= 	� �� 
���� हQ@ 	��� � g�! �ह ह* �� l�� ���= �� ����� �� 
�!F���� ह*@ #���  ��O .2��� �:?� �� [�!L7� �� 
���� ���हO ���� �	�� 	� !ह CmN� ������ 
� ��� @ 
>���  ��7 ह� ��7 �� ��� �� � ह� ���� हQ, #��� 
��� <� ��% .�-�� �� ��O �*��� �हH ह��� ह*@ !ह <� 
�
 ���= �� ��ह .�: ��  ������ हQ@ #��� <� ���� 
�� C�"��� ह*@ #���  ��O <� � N ;�!"�� ���� �� 
�!F���� ह*@ C�� 	� 	Q �ह �ह�� ��ह�� ह2� �� ��. 
�ह �
 [�!L7� ���� ह* �� >�	� �
 �� 	हf!�2&' 
�� 
ह* CmN� �:?�= �� [�!L7� ����, �� �:?� .��� !��� 
�:?� ह*, #��� ��� <� R��� �.�� ���� �� 
�!F���� ह*@	ह�.�, 7��� ��������� �� CR�? 7� 
�
 �� 	��� C� <! �ह ह* �� 	Q �
 7��� )� ���������� 
��  L�2 � 	� �:?�= �� ��� (\ ���� 7�, ��_2 �	�� 
���� 7�, 	Q�� �ह .�-� ह* �� O� ���, �� ��� 
�U��� ���� ��  
�. 7��� �� �U��� N�d �� �:?� 
	 �
% ���� �� ���:: ���� 7� ��=�� 	 �
% 	� �� L�� � 
ह��� 7� ,� 7��� )�2��������� �� �� L�� � C�� 7�@ 
��� ��� �� 	 �
% 	� !��� �	��� ह*, #��� !��� 7��� 
)�2���������� 	� <� �	��� ���हO@ 	 g� ��. ह* �
 ह	 
L�2 � 	� �h�� 7�, 	�� ����O ह	 
�	�� �d �O �� 
ह	��� ���� �� ���� घ� 	� � �� >M�!���� ���� 
7� �� ��= L�2 � �हH ���@ �� L�2 �= 	� l�� ���= 
�� ��ह �2g�� ,� �:?�= �� Y��� ���� 
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��  ��O <�!�� ह��� ���हO@ �� �� �% ��� 
>���O L�2 � 	� �:?� 
� �� ��� हQ ��=�� #��� 
.2��� ��% �n
 �हH �	� �ह� ह*@ 	��� � g�! �ह ह* �� 
�� �� �:?� 
� �� �� �ह� हQ #���  C�.� x�� ��� 
�� ��L��� <��� �� �!F���� ह*, l�� [�!L7� ���� 
ह��� �<� � "�� ह��� CM�7� ��% � "�� �हH ह���@ 
>��� ह� 	Q �ह�� ��ह�� ह2�@ 

��-� 	� 	Q �ह �ह�� ��ह�� ह2� �� �:?& ���' 
�� ह* !ह "	' ह��� ���हO, �̂7� �हH ह��� ���हO, >��� 
v��� �-�@ >��� �ह �� 	Q �	�Y� ���� ह2�  

"M�!�.@ 

�� ,�.��. :�घ
 (#A� ;.�:): 	Q ���� �<��� 
ह2�. ���� 	 g� 
���� �� �	� �.�� ह*@ 	Q 	��! ����"� 
�!��� 	�
��� ��  ���'��& �� C��� � N �!��� 
�-�� ��ह�� ह2�@ 	 g� ���'  ��� �.� ह O हQ �ह�� �O ह O 
����� 50 !8' ���� .�: 	� ह� �ह� ह*, #�� �� e� !ह�� 
<� .�-�� �� �	��@ �� ह� �ह� ह* !ह �ह �� :��. ह� 
��% l�� !�' .�: �� ह��� �� ह	��� 	���� �2�� ह=, 
ह	��� 	���� �2�� ह�, >��� ���� � �� �ह� ह*, >���  
��O �M.��� � �� �ह� ह� C7!� >���  ��O ��घ8' � 
�� �ह� ह�@ 	��2	 �d�� ह* �� ���� .�: �<-��� ह� 
���, 	����� !��� 
� ���@ C
 �
 �
 	������ �� .��� 
!��� �U� ह*@ �ह :��� .��� ���? 

:��� �� 	 ��� ह*@ .��� !��� �� 
� O� 	�� ह* �� 
<��� ह*@ �� � N �	�� ह* #�� "��� �� �	��� ह* ��ह� 
!ह -�� �� �	��, -��ह�� �� �	��, -��� �� �	��@ >� 
	�� �� .��� !��� ��2� 
�� ,� ���� !��� ��2�= �� ��v�� 
�	�Y� ह�@ �ह� �
�� 
d� � �U�� �� 	��! �!��� 
����"� 	�
��� ��  �	? ह��� ���हO, ��<!�� ह��� 
<�@ 

	 g� .�-�� 
d� CmN� ��� �� �!�? ��  O� ��  

�. O� �.L� 
��-
�� >� :��� �� ��� .�- �ह� हQ 
,� >� #)	�. �� .�- �ह� हQ �� C
 � N �	2�-�2� 
���!�'� �:?� [�!L7� 	� ह���@ ��= .�- �ह� हQ? ��=�� 
#��� ���� ह* �� ह	��� ��� l�� ��	��' ह*@ 

��$
� ��ह
 �� �!�? �� D} �� �!';7	 !\[� 
�.�� 7� ,� �M��� ��  
��� 	� �2N �ह� 7� �� �M��� ��� 
ह��� ह*@ g2x ��  �"�� �� �� O� ��
 
�� �-� ह*, �� 
O� N�! 
�� �-� ह* <����� ���� ���B �� �ह �� 
C��� �� �f� ;�� �� .���@
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	Q � ��� ��!� 	� 7� �W 1975 �� ���� �
 �� 	Q 
������ ह � 1990 ��@ 	*�� �	 �� �	 1 ��- 75 
ह��� �!��G7�= ��, � !�D� ��, 
m�= �� <� ,} �	 
�� �	 5 ह��� �:?�= �� �)
��"� ���� ह��� ��=�� 
	��� ��� � N �!��� 7� .��� ��  ��O @ ��� ;��� �� <2- 
	Q�� .�-� #��� ;�� ह��� ह* �� !� �!��� ह� �� �� 
��h� �� Y��� हQ@ 	Q�� O� �2!� �� �2N� ��� �� �ह� 
ह�? 
�.O. �� �ह� ह2�@ ��� �$���� हQ? �� �$��� �� 
हQ@ ��� �����? O	.O. �e� ��@ #���  
�. ��� �����? 
��ह
 ��� .�-2���@ >�� ;��� �� ���>� �� ह*@ ���	� 
OS	�:� ����? ��� O	.O�.��. ��  
�. ��� �����? 
��ह
 .�-��� �)
� ���	� ��� हQ, ������ 	� ��� हQ, 
�� 	*7	*���� 	� ��� हQ@ ��� OS	�:� ���	� �	��� 
#�	� ��O���@ C7c� ��� �� �ह� हQ@ �ह �हH 	��2	 �� 
�ह�� �� �ह� हQ@ �.:��!ह���� �
�� 
d� �	L�� �� 
��  �2!� �� ह*@ 

�
 [�(\ �.:��!ह�� ह��� ह* �� #���  	� 	� 
C�M� ;��� �� C��������, <�, :���O� �
 �M	 
���� ह*@ �.:��!ह���� ह� 
��S	 <� �*.� ���� ह* ,� 
�
 
��S	 ह��� ह* �� !ह CM� ;��� �� C��� 
��S	 
�� .2� ���� ��  ��O �<� ��� 	��' �� ���� ���� 
ह*@ �� �!';7	 �� >� �:?� 	� �.:�!�7 .��� �� 
[�!L7� ह��� ���हO@ ��� ;��� �� 9!�, 10!� ��� �� 
[�(\ >� 
�� �� ��&'� �� �� �� 	 g� ��� ���� ह*, 
��� 
��� ह*@ 
��O >���  �� ,� � N ���, C��� 
�)�2&' �!��7B ��� 	� �� !ह 
��� ��ह�� ह* #��� 
�)�2&' ��<! :�����, 	�����, �*��� �R��(f	� 
���f	�, ��!�.�:���� >� 6 :(\�= 	� �U� �� 
:(\��� ,� ��� L�� �� ���हO, #���  �2�� ���� 
	� �����@ !ह �:?� �2\ ह���@ ���� !\ <� #��� 
�	� �� �	� �ह���@ ह� !\ �	� #���  p�� <��� 
�हH �d���@ �ह 	Q >���O �� �ह� ह2� �� 	Q�� 
>���	��SO� 	� �L�' >�� 	� �ह ��&'� ���� 7� �� 	Q 
>��S�� � ��� �G!� 	� ��p� ��@ C
 �� 	Q�� 
O�.O�.
�. ��� ���� 1955 	� 	 g� >� 
�� �� 
�!F!�� ह� ��� 7� �� 	 g� ��% �हH ��� ���� ह* 
��=�� 	��� 	�� �� O� 	M
 
���� 7�, ���� ,} �� 

�� �हH 7H, 	Q�� � � ���� 7� �� �ह�� ���� 
�� ��� 
��	�� ���@ �L�' �S�!' .�� �S����@ �� C�� �� 
�� ���� ;��� ���� 
��� 	� ���O� �� ह	��� �2!�, 
ह	��� ���� ��h� >� .�: �� :�� 
.� ���� ह*@ 

SABHA]    The  Ministry  of  Human       344 

Resource Development 

	Q ��:�� C!L7� 	� .Uh�� ��� �� �2i!�'�= �� 
�2N2  �� ���
 ��� ह*@ �� 
ह � 
��� ह� �ह� ह* ���
 
��@ ह	��� �ह�� >��� ��� हQ@ ह���= ���= ��  C�� � 
 
�O� ,��� ,� �2N�, � ���� 
�� .� �� ���
 ��� 
ह*, ह	 #��� ��	c& ���� ��ह�� हQ ...@  

ह	 #��� ��	c& ���� ��ह�� हQ@ ���
 �� 
��<�8� �हH .� ������@ CmN� ���
 ��  �?& 
���� 
���� हQ@ 	 g� <� !ह� 
����@ 	Q�� �ह� �� !ह �� 	 g� 
	��2	 ह*, �� ���
 ��� ह*? #��� ���<�8� 
����, 
#��� L!�mN� �� ��	c& �* �� �� ��  ���� हQ@ #��� 
;�_�� 
����, #� ��	c& 	� C!��" ��� ��� हQ, 
#��� ��� ;��� �� ���� ���� ह* ,� ��� ;-� 
���
 ��� ;��� �� 
��� ह*@ #���  ;�Y� ह��� �� 
�* �� �:\ [�(\�! 
��� ह*@ #��� ��	c& ���� ��  
#����� !ह [�(\ �<� �हH .Ud��� �� #��� ��% 
��	 �हH �	� �ह� ��=�� !ह �� ����:� O��B �-� 
ह* ,� #�� �ह�� ��� .��� !ह�� �� �	f��� �����@ 
�!!�����. �� �ह� 7� �� :(\ ह� ��!� ह*, ��
'��� 
	�f�  ह* �� �:\ [�(\f!, 	�� 	�Z�� O� �� :� >��� 
�!F���� ह*@ >���  
�. �
 �� 
d� �	L�� 
C� :��� �� ह*@ ह	��� !ह�� C� :��� ��� ह* >��� 
���<�8� �� �हH .� ������@ 	 g� �� ��. ह* �� �
 
�	B C���	�� 	� �O 7� �� !ह�� ��  ह!�.�� 
��� �� 
��ह
, ह	 ���� C
 �S��(Y�� ��  
��� 	� 
������@ 
�S��(Y�� !ह ��¥ ह* �� ���� ,� � ��� 	� �	��� 
ह*@ ...(2��3��)... !ह �� C<� 	��� �ह�� 	��� ह*, 
#��<�R�? ��@...(2��3��)... 

V��K�4�J (�� ��� � .,.�): �� �� C<� 

�� �.O, ���� ��>	 �हH 7� ��� <� ���� 
ह � 
��>	 .� �.��@ �� �� 8 �	�� 
�� �.O हQ@  

�� ,�.��. :�घ
: 	 g� C<� �� 
ह � � N �ह�� 
7�@  

V��K�v�J (�� ��� � .,.�): �हH ��>	 
�ह���, �<� �� �� �ह���@ ��>	 �� ह* 
�हH@...(2��3��)... 

�� ,�.��. :�घ
: 	 g� ����� �	� 
...(2��3��)... 

�� � �� *3��: �ह �ह�� <�8& �� �ह� हQ@ 
...(2��3��)... 

V��K�4�J (�� ��� � .,.�): 	Q �	g ��� 
���� 
�� ...(2��3��)... �ह�� <�8& ह*, ����� 8 
�	�� �� ��� ��� ...(2��3��)... !*�� �� ��  



  345    Discussion on the                      [14 JULY              
Working of 

 Resource Development 

CmN� 
�� �ह� हQ, <�!0� 	� ���� 
ह � ���� 
�	����@  

�� ,�.��. :�3
: 	Q .� �	�� 	� �	�Y� ���� ह2�@ 
...(2��3��)... 

�� ��

`�
 ,��!: �� .2��� �$���� 	� <� �ह 

�� 
�� ���� हQ@ ...(2��3��)... 

�� ,�.��. :�3
: 	��� ��� �!���= �� �	� �हH ह* 
...(2��3��)... #��<�gR�? ��, >���  ��7-��7 
C� :��� ह	�� ���'  
���� �� �हH �O��@ ह	 �ह�� 
����� C� :��� �-�� हQ >��� ��.�: ���� हQ@ 
d� 
�* �� ���& �� �ह� हQ@ �
 �� ह	 C��� ���& �हH 
x�� �� ���� �
 ���� � !� �� C� :��� �� #)	�. 
���� ��� ह*@ ����
� 	� C� :��� ��  ��
�" 	� >� 
��!� 	26�= �� �"�� ��� ह*, >��� ���� �d���@  

>���  C��!� �� L���'� ��  
��� 	� ��c ह*@ !ह 
�	g�� हQ L���'� �� ���� ��c ��6S 	*S� ��  ��O ह*@ 
L���'� �� ^�#�S �� �
� ��-� ���� हQ �� �� �हH 
,� ��-� ह� �हH �� ����@  

�
 l�� �ह� ��� �� Y�� ^�#�S 	� l�� �U� �� 
�
� ��-�, ��!� ��
�"� �
�, ��!� �� ��7'� 

���� !��� �
� ,� l�� � N �
� हQ �� �� Y�� 
^�#�S �� ह� ��- ���� ह*@ #� �
� �� ��-�� ��  
��O Y�� ^�#��¥ C��!��' 
���� ���हO�, [����	 
C��!��' 
���� ���हO@ >���  C����\ �� �ह�� !6S' 

Q� � N �ह���� �� �ह� ह* #�	� !ह C
 � ��� हQ �� 
� N ���� �	 	� <� C
 OS!�>� .��� �� 
�� !ह ���� 
��� हQ@ ��� �� ;�>	�� O� �� :� 	� ����� ���"�� 
��ह�O� !ह ����"� �हH � � ������@ �� ��>��¥ 
[�!L7� 7� #�� �� ��@ !ह >���L1��� ,� O� 
���� .��� 7�@ 
��� ���! C��� ���� .��� ह*@ >� ;��� 
�� C�� ह	 #� [�!L7� �� �� ���� �� #� �� [���� 
k� �� ;�>	�� O� �� :� �2�� ह� ��� ��@ #��<�R�? 
��, ���� 	�� ���� ह* >���O 	Q 
*x�� ह2�@  

V�
K�4�J (�� ��� � .,.�): 	Q�� 	�� �हH 
����@...(2��3��)... 

�� ,�.��. :�घ
: CmN�, �	� �2&' �� �.��@  

V��K�4�J (�� ��� � .,.�): 7Q� �2@ V� �� . 
�ह	�� -��@  

 
 
 
 
 
. 

 
 
 
 
 

 
 
 

, 1998]              The Ministry of Human   346 

                           Resource Development 
 

IRI K. RAHMAN KHAN (Karnataka); Mr. 
Chairman, Sir, Probably I will be the last 
speaker. 
The time is the biggest constraint for me. 
There are a number of things on which I 
wanted to dwell, but I will confine myself to 
two or three isues. 
The new Government, in its first policy 
statement made through the Budget Speech, 
stated: 

"Education is the key vehicle for social 
transformation. Universalisation of 
elementary education and eradication 
of illiteracy are essential elements of 
our social policy. The new Government 
also plans to implement the 
Constitutional provisions for making 
primary education free and compulsory 
up to the fifth standard and for girls up 
to the college level." 

I felt very disappointed after looking at the 
Budget. The Finance Minister had claimed 
that to achieve these objectives, he has 
provided SO per cent more for education in 
the Budget i.e. from Rs. 4,616 crore in the 
revised estimates of the previous year, not 
the Budget estimates, to Rs. 7047 crore in 
the present Budget. But, if we analyse the 
stress, which this Government has given on 
elementary education, there is only 8 per 
cent increase from the Budget of 1997-98 to 
the present Budget. Sir, they are trying to 
take a mileage by taking the revised Budget 
estimate, whereas there is only 
8 per cent increase on elementary education. 
This is only a nominal increase, which 
hardly covers the increase in the cost of 
inputs. On adult education, there is a 
negative provision. The Plan expenditure 
increase in the Budget estimates of 1997-98 
to the Budget estimate of 1998-99 has been 
only 3.5 per cent. Sir, the entire increase in 
the allocation has been in higher education. 
There is a lurking doubt in the mind of 
everyone whether they would be able to do 
what they are saying. 
Now, I come to 1CHR. I never wanted to 
raise the issue. That issue was raised 



 

by one hon. Member, who claimed that 

people having a particular point of view were 

represented on that. What is the Government 

doing now? It is just replacing one point of 

view by another point of view. 

O� �!���"��� ��  ���= �� ������� .2��� 
�!���"��� ��  ���= �� �� �ह� हQ@ �� �� l�� ��� 
���� ह*? ���� ��� CmN� ���� ह*? ���� OS�	� 
���� ह*, �ह S�#� �ह� �� �ह� ह*, �� l�� ���= 
�� ���� 
�� �ह� हQ@ >� 	 6� �� ����- �� 

.��� ��ह�� हQ ��@  

Now I come to a major issue, about which 

the entire minorities of the country have a 

lurking doubt. In the BJP Manifesto—it is not 

on the National Agenday—they have said that 

if they come to power, they will change 

Article 30 of the Constitution. I would like to 

know from the Government, whether the 

present Ministry headed by Dr. M.M. Joshi, 

has any plan to dilute Article 30, because it is 

their cherished goal that they want to achieve. 

Sir, it is a question of 18 per cent i.e. one-

sixth population of the country. Article 30 is 

the Fundamental Right given by the 

Constitution. That is a right not based on any 

religion. Because of the staggering figure, the 

way the backwardness is prevailing among 

the minorities, that has been granted. I am not 

asking it on religious basis. 

The New Education Policy, which was 

enunciated in 1985, conceived of education as 

a dynamic, cumulative and life-long process, 

providing diversity of learning opportunities 

to all sections of the society. Mr. Vice-

Chairman, Sir, I would like you to note that 

this policy is for all the segments of the 

society. There should be equity. There should 

be justice in the society. Today, there is no 

equity in the education. There is no justice in 

the education. A particular section is totally 

ignored. 

 

�� � �� *3��: �
 �� 
�� �� �ह� हQ? 

V��K�4�J (�� ��� � .,.�): Y���, C<� 
�हH@ ...(2��3��)... �हH, �हH@ �� 
*�xO@  
�� +	 . �ह��� d��: 	Q �<� �� 
�� �हH �� 

�ह�, ह� !\@ ...(2��3��)... 	Q 50 ��� �� 
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Instead of going forward, this section of the 

society is being ignored and neglected totally. 

They have no right to establish an educational 

institution of their choice. Then, why was this 

Fundamental Right in the Constitution given 

to the minorities? Article 30 of the 

Constitution is the only article which has not 

been reviewed by the Government of India. I 

charge the bureaucracy who are in charge of 

the Education Department in the Government 

of India. I don't charge the political leadership 

as much as I charge the bureaucracy. They 

have totally ignored article 30. We have 

subordinate legislations for all articles. But in 

the case of this article there is no direction to 

the States whatsoever as to how the rights 

given in article 30 should be implemented. 

There are no guidelines whatsoever. As a 

result of this policy 

93 per cent of the minority population are 

drop-outs at the seventh class level. I am 

quoting from the Government figures. The 

Government of Karnataka have conducted a 

socio-economic education survey of the 

minorities. It is not a sample survey. It is a 

house-to-house Census. That revealed the 

highest rate of drop-outs at the seventh class 

level among Muslims in the country and only 

1 per cent of the population reach the level of 

the Pre-University Course. Now, how 
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are you going to bridge this gap? Are going to 

persist this gap in this segment of the society 

? This gap is widening day by day. What is 

there in article 30 of the Constitution? It gives 

Fundamental Right to the minorities to 

establish an educational institution of their 

choice and-run it. They are not begging you 

for money. When they want to establish an 

institution of their choice and get themselves 

educated, why are you coming in their way? 

Right from the top to bottom, you go to any 

school, any Government office for getting 

permission, the same is not given. If the 

permission is not given, how can they 

establish an educational institution? If 

recognition is not given, how can they 

establish an educational institution? When a 

case concerning this issue is pending in the 

Supreme Court, they cannot get a minority 

certificate to establish an educational 

institution. We are ashamed that we are not 

being allowed to enjoy the rights enshrined in 

article 30. 

Sir, in the name of minority, madrasa 

education is being given a wide publicity. 

What is the Budget for this scheme? Rs. 5 

lakhs, Rs. 11 lakhs and Rs. 20 lakhs. Here 

also there is an half-hearted attempt. 

funds before the bureacucracy. You give us 

either a separate university or we can get it 

affiliated. So, I request the hon. Minister to 

make the Maulana Azad University as an 

affiliating University. If they are not going to 

get affiliation, at least they can get affiliated 

to this University. Sir, I am on the last point 

concerning Madrasa education. As we all 

know, there are National Open Schools. By 

formal education, we are not able to meet the 

challenge of drop-outs. As our hon. colleague 

Smt. Verma said, today we have to utilise the 

electronic media, we have to utilise distance 

learning and through distance learning, we 

will have to spread education at all levels. So, 

I would like to request the hon. Minister to 

give a proper fund for Madrasa education and 

not just to give one teacher. One teacher, one 

science teacher, is not going to change the 

Madrasa system. Provide funds. And all 

Madrasa students while doing their education 

in the Madrasa should get themselves 

automatically registered with a National Open 

School and get educated up to 10 plus class 

from the National Open School. If you can 

bring such a scheme, it will be a real service. 

By just giving one teacher, you are not going 

to change the whole Madrasa system. 

 

Recently the Maulana Azad University has 

been created. It has been set up at Hyderabad. 

This University is supposed to be an Urdu 

University. What is the Budget allocation for 

this national University? Rs. 2 crores. What 

can this University achieve with this meagre 

amount, Rs. 2 crores? When you have 

established an University, give them proper 

funds. At the time of passing this Maulana 

Azad University Bill, I had requested that 

proper allocation of funds should be made. 

They cannot go on begging for funds. It is 

against the self-respect of a citizen to go on 

begging for 

Mr. Vice-Chairman, Sir. I have many more 

points. But I never want to defy the Chair as 

far as the time-limit is concerned. Therefore, 

with these few points, I conclude. Thank you. 

THE VICE-CHAIRMAN (SHRI 

SANATAN BISI): Hon. Members, I have to 

inform you that the discussion of the subject 

by Members is complete and tomorrow, the 

Minister will reply after the Question Hour. 

There is a message from the Lok Sabha. 


